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Title: Discussion on the supplementary demands for grants in respect of Budget (General) for 2016-17.

DEMANDS FOR SUPPLEMENTARY GRANTS (GENERAL), 2016-17
HON. SPEAKER: Motion moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to defray the charges

that will come in course of payment during the year ending the 315t day of March, 2017, in respect of the heads of Demands
entered in the second column thereof against Demand Nos. 1 to 25, 27 to 30, 32, 36 to 39, 41 to 44, 46, 48, 50 to 54, 56, 58 to
61, 67,68, 74, 75,77, 78 and 80 to 98 .

DEMANDS

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, hon. Minister is not here.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ARJUN
RAM MEGHWAL): I am here.

SHRI K.C. VENUGOPAL: You are here but the Supplementary Demands for Grants is somewhat important....( Interruptions) Everything is taken for
granted.

HON. SPEAKER: Minister is here. What are you saying?
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HON. SPEAKER: Do you not recognize the Minister?

SHRI K.C. VENUGOPAL: Madam, definitely I recognize the Minister but we would like to hear the senior Minister.

HON. SPEAKER: He is also senior.

SHRI K.C. VENUGOPAL: Thank you Madam for giving me an opportunity to initiate discussion on the Supplementary Demands for Grants.

We have elaborately discussed the General Budget in this august House. The issues raised by the Opposition Members have not been addressed by
the hon. Finance Minister There are reports about the Government's view on GDP growth post demonetisation. Economic experts are of the
unanimous view that it will disturb our GDP growth rate. The Review of Economics and Statistics projected India's GDP growth rate to reduce by
0.25 per cent to 0.5 per cent in 2016-17. Two weeks before, the Union Ministry released the data rejecting all the speculations and showing the GDP
growth rate as 7 per cent. Is the GDP growth rate 7 per cent?

We would like to know from the hon. Minister as to what magic has been done by the Government within two-three weeks for achieving 7 per cent
GDP. Most of the economists are of the view that the demonetisation will hit badly the growth of the country. Now, the Government thinks that they
are in a position to raise the GDP to 7 per cent. Therefore, we need a clarification from the Government on what basis they are telling all these
things. I do not know if it all happened because there is an Alladin's magic lamp with the hon. Finance Minister Therefore, we need a clear
clarification on that.

The growth rate of the country is not a new thing. After 2005, once upon a time, our growth rate had become 9 per cent for three consecutive years,
that is, 2005, 2006 and 2007. We know as to what was the economic situation of the country in the past also. Everything is taken for granted
nowadays. The Government is saying that everything has happened within three years. How can it happen? Last week, the hon. Minister of Power
talked about energy generation. Hon. Minister Shri Piyush Goyal told in the House that they have produced a lot of energy to address the energy
situation in the country. How can they produce so much of energy in such a short span? It is because the UPA itself had planned for the production in
the energy sector on the largest scale and it is the result of that we are seeing this energy situation nowadays. At least, you should have the
wisdom to acknowledge that thing.

Madam Speaker, there are a lot of issues coming in front of us during the discussion on the Supplementary Demands for Grants. I would start the
discussion by pointing out some grave concern regarding MGNREGA. Last week on 16.03.2017, a question was raised regarding the State-wise
details of the total amount of wages to be paid under Mahatma Gandhi National Rural Employment Guarantee Act during the last two years and in
the current year; and the reasons for huge amount of dues; and the measures taken by the Government. That was the question. To this, the hon.
Minister of Rural Development replied that there is a backlog of Rs.17000 crore in payment of wages for unskilled labour under Mahatma Gandhi
National Rural Employment Guarantee Act until 11 March, 2017. Qut of Rs.17000 crore, a sum of Rs.4200 crore for 2014-15, Rs.3900 crore for 2015-
16 and Rs.8000 crore for 2016-17 is due. Amongst the States, the State of West Bengal has the largest unpaid dues in the fiscal at Rs.2435 crore.
The States of Uttar Pradesh, Tamil Nadu, Chhattisgarh, Madhya Pradesh, Kerala and Assam account for more than Rs.500 crore each in 2016-17.

Madam, I am coming from a State in which drought situation has severely affected the common man's life. In Kerala, the drought situation is very



bad and the people are suffering. Those who are working in the field of MGNREGA are not getting wages. They are complaining to local Members of
Parliament. We have to answer women workers. Now, the situation is that Rs.500 crore is due on Kerala itself. The situation is the same in the

States of Tamil Nadu, Madhya Pradesh and Chhattisgarh. This is a matter of concern. I would also like to point out that in May, 2016, the hon.

Supreme Court had criticised this Government for not releasing adequate funds for MGNREGA. In his Budget Speech, the hon. Finance Minister
announced that a record allocation of Rs. 48000 crore under the Mahatma Gandhi National Rural Employment Guarantee Act has been provided this
year. That was told by the hon. Finance Minister in this House. But, what was actually the revised Budget of 2016-17? The revised Budget of 2016-17
is itself Rs.47000 crore. How much is the increase? It is merely Rs. 1000 crore and this includes Rs.17,000 crore for due wages. There is a mere one
per cent increase unless the Government grant supplementary allocation this year. That is why, I am seeking how much amount is going to be
allocated for MNREGA through these Supplementary Demands for Grants. It is because we are the sufferers.

In our State, the workers are not getting wages. Most of the States are facing the same problem. Therefore, I would like to know from the hon.
Minister how much amount he is going to provide for MNREGA salaries through these Supplementary Demands for Grants. Actually, this is one of the
ambitious programmes even though our hon. Prime Minister told us in the first Session of the House that MNREGA has become the monument of the
Congress failure in governance but now they are themselves telling that it is a major programme. We are also happy to hear that.

I would like to impress upon the need to focus on the welfare measures for farmers in the country. Actually, our farmers are going through a period
of crisis throughout the country. In States like Tamil Nadu and Kerala, there is a fear of unprecedented drought. Due to shortage of rainfall and
unpredictable climate change, the farmers are in distress.

Just 100 metres away from the Parliament House at Jantar Mantar, hundreds of farmers from Tamil Nadu are sitting in protest demanding the
Central Government intervention in the agricultural crisis. They are carrying the skull of seven farmers who committed suicide because of drought
and were unable to repay their loans. It is very unfortunate. The situation is worse in other States like Maharashtra and Odisha. However, the
Government is showing complete indifference on this issue.

DR. M. THAMBIDURAI (KARUR): Madam, he has raised an issue concerning Tamil Nadu. I just want to clarify it. As far as the problem of farmers is
concerned, the Tamil Nadu Government is taking all the actions. The Government has taken care of even the loans of the farmers, It has paid their
loans. We are already discussing some of the issues with the farmers. Now he is talking about suicides by the farmers. He has said that they have
brought their skulls but nothing of this sort has happened. How can they bring a skull of a man who has died?

SHRI K.C. VENUGOPAL : I am quoting the newspaper reports.

DR. M. THAMBIDURAI: That cannot be quoted here. They cannot bring any skulls. That is not a correct thing. It is misleading the House. We are
sympathetic towards the farmers but at the same time, you cannot say that they have brought the skull of the farmers who have committed suicide.
How can they say that? It is not correct.

SHRI TATHAGATA SATPATHY (DHENKANAL): Madam, they should first figure their own problems out.

HON. SPEAKER: You cannot discuss it like that.
...(Interruptions)
HON. SPEAKER: He is not yielding. Nothing will go on record.
3€/(Interruptions )€} »
SHRI K.C. VENUGOPAL : I am not talking about a single State. Generally speaking, the farmers are committing suicides through the country.

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam, he is giving example of all the States. He is not pointing out a particular State. He quoted
Gujarat, Madhya Pradesh, Odisha, Tamil Nadu, Kerala, etc. He is talking about the problems of farmers and that whatever money is allotted is not
sufficient...( Interruptions)

HON. SPEAKER: This is not the way. He is not yielding. Nothing will go on record except Shri Venugopal. You cannot discuss it like this. This is not
proper.

&€/ (Interruptions)3e€; *

SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, beyond any politics, I am telling that all over the country, farmers are suffering. Farmers are
committing suicides. It is a fact. How can we suppress this fact? I do not know whether the farmers of Tamil Nadu and Odisha are happy. But I am
telling that farmers, in general, are in a distress mood.

Madam Speaker, my point is that the situation is worsening in other States like Maharashtra, Odisha and all over the country. However, the

Government is showing complete indifference to the concern of the farmers in these States. During the Assembly elections the hon. Prime Minister
announced that the Government would waive off the loans of farmers in Uttar Pradesh if BJP came to power. Hon. Minister for Agriculture during his
reply on the Discussions on the Demands for the Ministry of Agriculture said that the Government of India is going to pay the loan amount due to the
farmers of Uttar Pradesh. How can the hon. Minister say this with regard to the farmers of the Uttar Pradesh alone? The farmers of the entire
country are suffering and the Union Agriculture Minister in his reply to the discussion on the Demands for Grants in respect of the Ministry of
Agriculture is saying that the Government of India will pay for the loan amount of the farmers of Uttar Pradesh. The Government will compensate for
the loans of the farmers of Uttar Pradesh. Our demand is that the loan of all farmers, all over the country, should be waived. How can the farmers of
Uttar Pradesh benefit alone? How could the Minister of Agriculture say like that in his reply to the discussion on the Demands for Grants in respect of
the Ministry of Agriculture? ...(Inferryptions) It is against the federal system. It is against national integrity. Therefore, my demand to the



Government is that the loan amount of farmers all over the country should be waived. We are proud that during the UPA — I regime, our Government
waived off loan of farmers amounting to Rs. 70000 crore. Therefore, we have the right to say that at this juncture when farmers are in distress, their
loan amounts should be waived off.

Madam, now what is happening? I would like to bring this fact to the notice of the hon. Finance Minister. My constituency is a coastal constituency
and 50 per cent of the population comprises poor fishermen and agricultural labourers, coir workers. On account of the education loan the students
from these poor families are getting an opportunity to pursue higher studies. Education loan is a good scheme. But what is happening nowadays?
Banks are against offering education loans to students belonging to poor families and for a sum of Rs. 3 lakh or 2 lakh or 1.5 lakh banks are after
these students. If they get jobs they will repay. Without getting jobs they are unable to repay the loans. All the nationalized banks in the country are
running behind these poor students for recovery of their loans.

In the same way banks are going against farmers. I would like to bring to the notice of this august House the remarks of the chief of the State
Bank of India. This is what she said and I do not know if the Government approves of this or not. Smt. Arundhuti Bhattacharya, Chairperson, SBI said
that “loan waiving of poor farmers and students would disturb the credit discipline'. That is the stand of the SBL. ...(Inferruptions) 1 have a question
to the hon. Minister about the nationalized banks.

HON. SPEAKER: Shri Vienugopal, please conclude now. Your time is over.

SHRI K.C. VENUGOPAL: Madam, I am associated with some of the Parliamentary Committees. We got a terrible report about the NPAs of the
nationalized banks. The NPA statistics suggest that in December 2013, unpaid loan amount was Rs. 2,18,519 crore and in 2016, as per Government
records, the NPA amount was Rs. 6,14,770 crore, almost a three-fold increase. About 70 per cent of these unpaid loans belong to the corporates in
the country. They are free not to repay but the poor students and poor farmers are getting threats from the nationalized banks for not paying their
loans. That is what the situation is. I would like to know from the Government as to what action has been taken for addressing this NPA issue.

Madam, after demonetisation, the entire country is in a distress mood. Our hon. Prime Minister had made a speech through the media addressing
the entire country. The Prime Minister announced two schemes earlier. One is the housing scheme for the poor people. It is a scheme to provide
subsidised housing for rural and urban poor. It has been announced that for home loans upto Rs. 9 lakh, the poorest and under privileged will get a
four per cent interest benefit and for home loans upto Rs. 12 lakh, they will get a three per cent interest benefit. But what is the situation now? I
would like to draw the attention of the MoS to the ground situation.

Last week, I had attended the District Level Bankers Committee meeting. I got ten complaints from the public that banks are rejecting their
applications for housing scheme. On what grounds are they rejecting them? They are saying that there is no access by roads. You are telling that
you are giving this amount to the poor people but the banks are telling that there are no roads to the houses. If that is the way you are treating the
poor people, then what is the logic behind the scheme? Banks are rejecting applications by saying that there is no road access to their houses and
hence, they are rejecting their loans. In the same way, there are four to five complaints about education loan also.

Regarding Mudra loan, the Government is already claiming that in a major way, it will boost the MSME sector. My district falls under the MSME area.
Coir industry is there. I verified the facts there as to how much amount is given as Mudra loan for this year Not a single coir worker has got a
Mudhra loan from nationalised banks. I can challenge the hon. Minister on this. I can invite you to Alappuzha and I can challenge you on this point.
Not a single coir worker got the Mudra loan. Your own BIP workers are also criticising the banks' attitude in public.

In the same way, the farmers and workers in the fishing industry are also not getting Mudra loans. On the one side, you are telling that the entire
scheme is to benefit the poor people and on the other side, the situation is that this is not applicable for the poor and that is not the criteria, as told
by the authorities. Therefore, there should be a clarity of the scheme. The Government should come forward with clarifications. This is my request.

Madam, we expected hon. Arun Jaitley to be present in this discussion. We are discussing Demands for Supplementary Grants and by this, we are
giving money from the Central Exchequer to provide assistance to the States. Last year, our leader, Shri Mallikarjun Kharge raised a serious issue on
the governance of this Government. €+ The name of the Finance Minister has been mentioned. ...(Interruptions) Madam, this is not said by us.
That type of allegation has not been made by us. It is reported by the media in one of the top most official's interview....( Interruptions) I am not
mentioning the name. I am not blaming anybody but I have a doubt....(Interruptions)

In Goa, you may see the scenario. Our hon. Defence Minister has been sworn in as the Chief Minister in Goa along with nine Ministers. Out of these
ten Ministers, only two belong to the BIP €/ = Is it moral politics?...( Interruptions) Madam, BIP is saying that Congress is defeated.

HON. SPEAKER: This discussion is not related to Goa. This is not the way to speak.
...(Interruptions)
SHRI K.C. VENUGOPAL : I am agreeing that Congress has failed to BIP in this type of immoral politics....(Inferruptions)
HON. SPEAKER: Mo, this is not the way to speak.
...(Interruptions)

SHRI K.C. VENUGOPAL: We are not the Party to indulge in this type of immoral politics.a€| ( Interruptions) This is one of the important things which
we have to discuss in this forum.

I am not blaming anybody. I am not taking any name. I am only talking about the political happenings in the country. ...(Interruptions)
HON. SPEAKER: Now, please complete.

...(Interruptions)



SHRI K.C. VENUGOPAL: My submission is that, a leader of only 13-Member Party has become the Chief Minister. ...(Interruptions)
HON. SPEAKER: Now, Dr. Kirit Somaiya.
... Interruptions)
SHRI K.C. VENUGOPAL: 3¢/ *
HON. SPEAKER: Why are you wasting your time? It is not going on record.
€/ (Interruptions) 3€! *
SHRI K.C. VENUGOPAL: I am concluding. ...(Interruptions) I am going to conclude. &€} (Interruptions)

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): It is not going on record.
You cannot be speaking irrelevant things. You cannot speak out of the context. ...(Interruptions) Shri Venugopal, you can give a separate notice. We
are ready to debate and discuss. ...(Interruptions)

HON. SPEAKER: I have already expunged it. I have said that nothing like that will go on record.

...(Interruptions)
SHRI K.C. VENUGOPAL: The hon. Parliamentary Affairs Minister is telling that I cannot speak irrelevant things. ...(Interruptions)
HON. SPEAKER: Now Shri Venugopal, do you want to conclude?

...(Interruptions)
SHRI K.C. VENUGOPAL: Yes, I am going to conclude. ...(Interruptions)
HON. SPEAKER: This will not go on record. We are not discussing the Goa issue here.

&€/ (Interruptions) 3€; »

SHRI K.C. VENUGOPAL: I am talking on the Supplementary Demands for Grants. The Government is asking for more amount for strengthening our
democracy. ...(Interruptions)

HON. SPEAKER: Shri Venugopal, conclude please.
...(Interruptions)

SHRI K.C. VENUGOPAL: We have to discuss that. We have to discuss the challenges facing the democracy also. That is why I am telling these
things. Therefore, this kind of politics will not help in bringing about healthy democracy. The BIP and the hon. Prime Minister are talking about
morality in politics. But on the other hand, here they are €/ + all parliamentary principles and democratic conventions. That is how the Government
is doing bad things.

With these words, I am concluding my speech.
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SHRI G. HARI (ARAKKONAM): Thank you, hon. Madam Speaker. I express my hearty gratitude and indebtedness to our beloved immortal leader
Puratchi Thalaivi Amma before I speak in this august House on the discussion on Supplementary Demands for Grants for 2016-17.

Madam, the Union Budget 2017-18 had been presented at a very crucial moment especially after the demonetization episode. This Budget
represents a significant forward movement from the previous Budgets presented by the Finance Minister.

We welcome the three important reforms in the Budget process — (i) of advancing the date of presentation to February 15%; (ii) merging the Railway
Budget with the General Budget; and (iii) most importantly of abolishing the Plan and Non-Plan distinction.

The emphasis on agriculture and enhancing farmers' income are welcome features of the Budget. While the Union Finance Minister spoke about the
general revival of growth in the agricultural sector this year, he did not highlight the acute drought situation which has affected agriculture in the
southern part of the country, particularly, in Tamil Nadu. A special package for drought affected farmers would have been a very welcome feature of
the Budget. We expect that the Government would be able to ensure timely and adequate release of pending funds to Tamil Nadu.

Madam Speaker, in the area of education, while we welcome initiatives like the Innovation Fund for Secondary Education, which would bring greater
flexibility to the State Governments to pursue strategies and implement schemes, which are suitable and appropriate to local conditions, we are
seriously concerned about the applications of proposals relating to the National Testing Agency to conduct nationwide entrance examinations. The
Union Government should ensure that national level testing like NEET is not imposed or forced in the States like Tamil Nadu, which already have a
transparent and fair system of admission based on school leaving examination, which is conducted with unimpeached integrity.



With the substantial enhancement of funds for the Scheduled Caste Welfare, the long pending arrears for the Post-Matric Scholarship Scheme for the
States like Tamil Nadu would be released immediately.

We welcome the announcement of the Rail Raksha Kosh with a substantial allocation of Rs. 1 lakh crore. In particularl, the elimination of all
unmanned level crossings in broad gauge by 2020 is a very timely measure.

Madam Speaker, metropolitan Chennai has been growing rapidly. The traffic volumes have also increased greatly. To promote and ease public
transport of various forms including metro rail, and to ensure that the share of public transportation in Chennai city is substantially increased was
accorded topmost priority by our beloved leader hon. Puratchi Thalaivi Amma during her golden reign.

13.00 hours

Puratchi Thalaivi Amma was instrumental and played a stellar role in implementing the Chennai Metro Rail Project Phase-1. The Chennai Metro
Rail Project Phase-II has been included in the Rolling Plan for the current year for Japan International Cooperation Agency (JICA) for funding. A
Detailed Feasibility Report for the expansion of the Chennai Metro Rail Project alongwith 3 corridors - North West to South East; West to East; and
an orbital corridor at an estimated cost of Rs. 44,000 crores has already been approved by the Government of Tamil Nadu.

Madam Speaker, I urge upon the Government to support the proposed Phase II of the Metro Rail Project of Chennai and to ensure that all
necessary clearances are provided expeditiously to fulfill the dream of our visionary Leader Puratchi Thalaivi Amma to provide fillip to the public
transport system in the Chennai metropolitan city.

We welcome the enhanced allocation for BharatNet. Tamil Nadu has already given all necessary clearances to participate in the roll out of the
BharatNet Scheme and we await the speedy approval and support of the Government of India for our State-led model. The abolition of the Foreign
Investment Promotion Board is a welcome move and would ensure faster clearances of foreign investment projects and would benefit a State like
Tamil Nadu which is a favoured destination for foreign investment. The Union Finance Minister had announced that a new Health Protection Scheme
would be launched to provide insurance cover for poor families that require hospitalization. We had welcomed this move and requested the
Government of India to converge their new scheme with similar schemes that State Governments may already be implementing, like the Chief
Minister's Comprehensive Health Insurance Scheme in Tamil Nadu.

It is disappointing that the Budget 2017-18 has not made any announcement on the implementation and funding of this Scheme. Tamil Nadu
has the largest number of MSMEs in the country and the taxation measures indicated in the Budget, in particular, the reduction in the rate of
Corporate Income Tax for MSMEs to 25 per cent is a very welcome measure. The reduction of tax rate would boost this sector.

The extremely heavy rains during the North East Monsoon in December 2015 have caused enormous devastation to standing crops, property
and public infrastructure besides loss of livelihood, loss of life and cattle. The floods in Tamil Nadu were declared as a "Calamity of Severe Nature".
The hon. former Chief Minister of Tamil Nadu Puratchi Thalaivi Amma had requested the hon. Prime Minister to kindly consider her two memoranda
for assistance on account of flood damages and devastation and release the necessary funds at the earliest to meet the State Government's
requirement of Rs.25,912.45 crores. But even a year after the central team had inspected and given its report on the devastations caused by heavy
rains and cyclone in December 2015, the Union Government has so far not provided adequate relief to Tamil Nadu for relief and restoration efforts
due to the rain and flood damage. In December 2016, Cyclone Vardah had caused severe damages to the coastal regions of Northern Tamil Nadu,
particularly, in Chennai city and adjoining Districts of Thiruvallur, Kancheepuram and Cuddalore. It was uprooting several thousands of trees and
electric lamp posts besides damaging the roads and other infrastructures of the people. The hon. Chief Minister of Tamil Nadu met the hon. Prime
Minister and submitted a 142-page memorandum seeking an assistance of Rs. 22,573 crore from the Central Government to undertake
reconstruction works in areas affected by Cyclone Vardah and reiterated the demand for an 'on account' grant of Rs. 1,000 crore for immediate
requirements.

I urge the Union Government to consider in this budget the genuine demands of the Government of Tamil Nadu to immediately release an
adequate relief grant to Tamil Nadu for being devastated by two back to back calamities of severe nature.

The River Cauvery is the lifeline of Tamil Nadu, particularly the millions of farmers in the delta regions in Tamil Nadu. Our beloved leader hon.
Puratchi Thalaivi Amma has been praised as 'Cauvery meeteduthathaye for her success in the legal battle for restoring the rights of Tamil Nadu
getting water from River Cauvery. With the notification of the final order of the Cauvery Water Disputes Tribunal, the scheme for modernization of
the canal system in the Cauvery basin at a cost of Rs. 11,421 crore may be accorded approval. This request of our beloved leader Puratchi Thalaivi
Amma may be approved at the earliest.

Madam Speaker, the Government of Tamil Nadu had sought the assistance of the Union Government for implementation of the proposal to divert the
flood waters of Cauvery to drought prone areas by linking the rivers Cauvery-Vaigai-Gundar at a cost of Rs. 5,166 crore. This project proposal should
be approved expeditiously. Likewise, the Athikadavu-Avinashi flood canal scheme at an estimated cost of Rs. 1,862 crore may also be sanctioned on
a priority basis.

The dream, vision and mission of our immortal leader Puratchi Thalaivi Amma had many far sighted projects envisaged in Tamil Nadu vision 2023
and a lot of efforts have already been taken under Chennai Rivers Restoration Trust to reduce the sewage let into the rivers and other water bodies
of Chennai mega city.

Apart from the Adayar river eco-restoration project, Rs. 150 crore was allocated out of the Environment Protection and Renewable Energy Fund to
restore lake, water bodies in Chennai and other cities, including Rs. 42 crore for restoration of Chetpet lake. A major initiative will be undertaken
during the coming financial year by launching the Coovum River Restoration Project to be implemented at a total cost of Rs. 3,833.62 crore in five
years with Chennai River Restoration Trust as the nodal agency.

The major projects in pipeline are creation and restoration of water bodies in Chennai and adjoining areas at a cost of Rs. 500 crores and restoration



of Chennai waterways at a cost of Rs. 10,000 crore: the remediation/closure of Perungudi/Kodungaiyur dumpyards at a cost of Rs. 150 crores and an
integrated waste collection and transfer at a cost of Rs. 200 crore, the hundred per cent sanitized and open defecation free city project at a cost of
Rs. 300 crore and slum free city program at a cost of Rs. 25,000 crore which include 100 per cent sewerage coverage program at a cost of Rs. 7,000
crore.

Madam Speaker, Tamil Nadu is reeling under severe drought this year Out of 16,682 revenue villages in the State, 13,305 villages have been
identified as drought affected.

The Tamil Nadu Government which recently declared all 32 districts as drought affected has urged the Centre to sanction a sum of Rs. 39,565 crore
from the National Disaster Response Fund to provide relief to farmers for the damage caused due to the drought situation.

The sum was necessary to provide relief to the farmers for the damage caused to the crops due to the failure of monsoon; to ensure drinking water
supply; for maintaining adequate fodder availability; and for generating employment programmes.

I urge the Union Government to release the funds requested for carrying out drought relief measures in Tamil Nadu.

Madam Speaker, last year an allocation of Rs. 100 crore each for celebrating the birth centenary of Pandit Deen Dayal Upadhyay and the 350" birth
anniversity of Guru Gobind Singh was made. In the same way Rs. 200 crore should be allocated for Tamil Nadu State for celebrating the birth
centenary of Bharat Ratna Puratchi Thalaivar Dr. M.G. Ramachandran, founder of AIADMK Party, Chief Minister of Tamil Nadu for three consecutive

terms from 1977 to 1987.

The Union Government has included all ingredients required for a popular budget. The responsibility of implementing the schemes and projects
envisaged within the stipulated time is with the Union Government and I hope the Union Government would address the requirements of people in
various States without derailing the federal system and the democratic principles provided by the Constitution of India.

Thank you Madam Speaker.

HON. SPEAKER: The House stands adjourned to meet again at 2.05 p.m.

13.09 hours
The Lok Sabha then adjourned till Five Minutes past
Two of the Clock.
14.12 hours

The Lok Sabha re-assembled after Lunch at Twelve Minutes past
Fourteen of the Clock.

(Hon. Deputy-Speaker in the Chair)

DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL), 2016-2017 ... Contd.

HON. DEPUTY SPEAKER: We will continue with the Discussion on the Demands for Supplementary Grants — General. The next speaker is
Prof. Saugata Roy.
The hon. Members who want to give their written speeches can lay it on the Table of the House and that is allowed.

PROF. SAUGATA ROY (DUM DUM): Sir, I rise to speak on the Supplementary Demands for Grants 2016-2017. This is the third batch of
Supplementary Demands. There are altogether 75 Demands and three Grants in this. I was discussing with Mr. Mahtab and he was telling me what
is there to speak on the Supplementary Demands. So, I would not speak much on the Supplementary Demands. I only want to make main points.

The total Supplementary Demands is roughly Rs. 11,34,000 crore. Out of this, Rs. 14,000 crore is the actual outgo of the Government. This is known



as the actual Supplementary Demands. There is also something known as 'technical Supplementary Demands for Grants', which is Rs. 11,20,000
crore, where the change in allocations is made by savings or extra income in the Department itself. Thirdly, there is a token Supplementary
Demands for Grants where a sum of Rs. 1,00,000 is allotted to every Department. So, there are these types of Supplementary Demands. I would not
go deep into the Supplementary Demands but I just want to mention a few points about the demands where the plan expenditure is more than Rs.
100 crores. One is the Ministry of Coal for meeting additional fund under the Schemes of Conservation and Safety in Coal Mines and Infrastructure in
Coalfield Areas which is Rs. 195.36 crores. I support this demand.Coal mines need a lot more safety and hence, this demand is called for.

For meeting expenditure towards Bharat Net, Rs. 278.50 crores is allotted. In the North Eastern areas, this is the most important investment
of giving last mile connectivity to all the villages. So, I hope this will be spent properly.

Again, for additional transfer to the Universal Service Obligation Fund, Rs. 1470 crores is allotted and for additional grants-in-aid to C-DOT, it
is Rs. 87 crores. I support this demand because Telecommunication is the most important Department today for connecting people.

Thirdly, in 16, for providing additional fund for price operations cell under the Price Stabilisation Fund Scheme. This is also plan expenditure of Rs.
3500 crores which I support.

The most important is that in Defence, Rs. 3,292.94 crores have been allotted for payment of arrears of pensions for the implementation of the

recommendation of the 7t" Central Pay Commission arising out of implementation of One Rank One Pension (OROP). This is a long term commitment
of the Government and the money should be allotted for this.

Sir, in the Ministry of Home Affairs, to meet the expenditure for updation of National Population Register in Assam is Rs. 200 crores. This is where
the Government has faltered badly. There has been a delay in updation of the National Population Register in Assam which is creating a lot of
problems.

Sir, there is also expenditure under MSME where Rs. 1,504 crores have been allotted for different types of programmes of the MSME Department. I
support this.

On page 75, Ministry of Rural Development, Pradhan Mantri Awas Yojana - Gramin, Rs. 782 crores and Rs. 116 crores have been allotted. This is a
Project on which the Government is laying some emphasis. We want the targets to be fulfilled quickly under the Pradhan Mantri Awas Yojana which
was earlier known as Indira Awas Yojana. So, this should be fulfilled.

Sir, having said that, I shall not discuss the technical Supplementary Demands for Grants because there is no actual outgo from the Government. For
instance, for the transfer of Krishi Kalyan Cess to Krishi Kalyan Kosh, a sum of Rs. 5,203 crores have been allocated under the Head 1. That is just a
book transfer from one Department to another.

The biggest allocation is towards the debt repayment. Almost, a sum of Rs. 10,84,000 crores is allocated towards the repayment of debt both
internal and external. This is again a saving of the Government. No extra outgo is concerned. This year's total Budget is Rs. 21 lakh crore. If Rs.
14,000 crore is extra outgo in the form of Supplementary Demands, one cannot really quarrel with that. Basically, we do not oppose these
Supplementary Demands for Grants.

Having said that, let me make a few points about the economy, since I have the opportunity. The Treasury Benches are gloating over their victory in
UP. They deserve all thanks, whatever they did — social engineering, polarisation, etc. — because they won. gorra @ sit sfta, adl RBrsogz &) anfl anu elsr
Riweaz &, soran of amum arst fen & But I do not think that this victory proves that demonetisation has been a good step. Well, maybe, Shri Modi is a
good communicator and a good salesman; he has sold 'demonetisation’ as a thing between the rich and the poor, but demonetisation has hobbled
our economy permanently. If actual figures are placed, then you will see that the rate of growth, the rate of GDP has suffered.

India has a peculiar matter in which statistics of GDP growth given by the Government do not seem to be genuine. Till today, of course, March is not
complete, we do not know the figures of GDP growth for the year 2016-17, but my impression and it has been the impression of all economists is
that it should fall to at least 6.5 per cent, if not lower. So, economy is not so hunky-dory. Small industries and units have been crushed. Millions of
artisans and workers have suffered.

In Bengal, we know that 81 lakh people have been hit by demonetisation. Who they vote for is not important, but the fact is that the economy has
suffered. The Kharif crop was before this. So, Kharif production has increased; agricultural production has risen by four per cent, but in Rabi, after
the Rabi crop comes out, we shall know how much we have suffered due to demonetisation. This matter needs to be talked into. In West Bengal
Budget, our Chief Minister Kumari Mamata Banerjee has allocated special funds for people who are affected by demonetisation. She has also
allocated Rs. 100 crore for the farmers hit by demonetisation. Unfortunately, in Supplementary Demands, there is no scope for compensating any of
the people — farmers or the artisans — who have been affected by demonetisation.

The other thing we have to remember is that farmers' suicides continue to be a problem in the country. This will increase more. As you know, Tamil
Nadu is reeling under drought; Andhra has a drought; Karnataka is having a drought for six years in succession; and Kerala, which is a green belt, is
also facing drought. Thanjavur is drying up. If Thanjavur is dry and if the entire fertile belt in Kerala where Kollanad is affected, has the Government
granted any extra money for those hit by drought? This year, I am anticipating that there will be more farmers' suicides. The Government has said
that they will double the farmer's income in five years. At this rate, at the rate we are going, at the rate farmers are committing suicides, I do not
think the Government will improve the situation.

If you notice, in five years, the contribution of agriculture to GDP is falling. A large number of people, almost 70 per cent of people, are dependent on
agriculture. However, agriculture's contribution to GDP has fallen to 25 per cent; it may fall even more. This agrarian distress has not been covered
by the Government. That is what I want to say.

The Budget, on which we discussed earlier, has been a series of gimmicks and slogans. They have removed the Budget date to 1t of February. They



have incorporated the Rail Budget into the General Budget. How does it help the economy? These are just technical show-pieces. Where has the
economy got the muscle? I may quote some figures about the situation of the gross value added. In manufacturing sector, in 2015-16, the growth
was 9.3 per cent and in 2016-17 it has fallen to 7.4 per cent. In the construction area, it was 3.9 per cent and it has fallen to 2.9 per cent. In the
area of trade, hotel, transport, construction and service related to broadcasting, it was 9 per cent and it has fallen to six per cent. In financial,
insurance, real estate and professional services, it was 10.3 per cent and it has fallen to nine per cent. So, all is not well in the State of Denmark as
Hamlet used to say.

SHRI BHARTRUHARI MAHTAB (CUTTACK): He did not say that. In Hamlet, another character had said.

PROF. SAUGATA ROY: In Hamlet, it was said that all is not well in the State of Denmark. I am saying that something is rotten in the state of the
economy. We are not doing enough to correct that.

Sometimes I feel that throughout the world when economists see the statistics coming from China, they say that it is not believable. The way, this
Government is giving statistics, soon we will have the Chinese reputation of giving out statistics which is not reliable. This is a very important thing.

They could have taken as much money as they wanted if they only introduce the Universal Basic Income, which was the idea proposed in the
Economic Survey. They have not given the Universal Basic Income. They have given token increase to the MGNREGA, but the condition of the rural
masses in India still remains very bad. The Industry Minister is here. I have already mentioned as to how the rate of growth has fallen. May I
mention one thing? Where is the investment? They are giving slogans like 'Make in India', Stand Up, Start Up, Swachch Bharat etc. But, where is the
actual investment in the industry? Dr. Kirit Somaiya was reading from the Report of the Price Waterhouse Coopers. I want the actual figures -- that
are never available from this Government — of industrial investment in 2016-17. I will discuss tomorrow as to what incentives the Government is
giving when we discuss the Finance Bill. But the fact is that industrial investment is not rising. So, we have only slogans like 'Make in India', Stand
Up, Start Up, Swachch Bharat and so on.

Lastly, I just want to mention two things. One is that black money is not being recovered. Till today, we do not know as to how much black money
was recovered due to demonetization. We do not even know as to how much money was deposited in the bank between November 8 and December
31. We do not know about it. We are in the dark. We do not know as to how much black money was recovered. We do not know as to how much
black money was brought from abroad and whether people will have Rs.15 lakhs in their bank accounts. This remains a dark spot in our economy;, if
may say.

Lastly, as I mentioned, I would say that naturally this is the Supplementary Demands. So, there is no much mention made about the banking sector.
The banking sector is rotting. A few months back we discussed in the Standing Committee on Finance that the total non-performing assets are to
the tune of Rs.8,00,000 crore. Some people say that demonetization was done for two reasons. One was to take out the money of different political
parties in Uttar Pradesh and so, the BIP alone would be left with money.

The other thing they say is that this was done to fill up the coffers of the banks which were short of money for giving to the industrialists. So,
demonetisation money would be deposited and banks will have no dearth of capital. I do not know which of these is true.

As I have said earlier, nobody opposes the Supplementary Demands for Grants because these are money already spent. So, I support the
Supplementary Demands. But I do sound a word of caution again to the Government that all is not well in the economy of India.

Thank you.

* SHRIMATI V. SATHYABAMA (TIRUPPUR): I express my hearty gratitude and indebtedness to our beloved immortal Leader Puratchi Thalaivi
AMMA, before my submission on the Discussion on the Supplementary Demands for Grants for 2016-17.

The Union Budget 2017-18 has been presented at a very crucial moment especially after the Demonetisation episode. This Budget represents a
significant forward movement from the previous Budgets presented by the Finance Minister.

The Government has to release Rs. 9,000 crore to Tamil Nadu as part of its share for centrally sponsored schemes or towards reimbursing the
money spent by the Tamil Nadu Government. The Government of Tamil Nadu has raised this issued of pending payments with the Union Finance
Ministry during a meeting of State Finance ministers recently in New Delhi.

Tamil Nadu is yet to get post/pre-matric scholarship funds meant for SC/ST students to the extent of Rs. 2,118 crore. Similarly in the school
education department Rs. 1,200 crore need to released.

Centre has to reimburse Tamil Nadu to the extent of Rs. 542 crore for building infrastructure for judiciary. Likewise under the Swatchh Bharat
Mission (Gramin) an amount of Rs. 602.02 crores, is still pending from the Government. A total amount of about Rs. 1500 crores is yet to be
released under the revised restructured Technology Upgradation Funds Scheme (TUFS), to entrepreneurs in Tamil Nadu.

An amount of Rs. 280.30 crores is still pending for Tamil Nadu to put in place the necessary facilities for the additional 345 MBBS seats in four
Government Medical Colleges at Kanniyakumari, Coimbatore, Tirunelveli and Madurai from the academic year 2017-18.

Any delay in the release of funds sanctioned for the projects will adversely affect the success of these Centrally sponsored schemes. Therefore I
urge upon the Union Government to expedite the release of Rs. 9000 crores dues to Tamil Nadu and to avoid any such shortfalls in the approved
central share release in the future.

The extremely heavy rains and subsequent floods in Tamil Nadu during December 2015 have caused enormous devastation to standing crops,
property and public infrastructure besides loss of livelihood, loss of life and cattle. Our beloved |leader Puratchi Thalaivi AMMA, had requested the
Hon'ble Prime Minister to release Rs. 25,912.45 crores for complete relief and restoration efforts. The central team too had inspected and given its



report on the devastations caused. But Rs. 1940.42 crores has been released so far which is way short of the total requirements.

In December 2016, Cyclone Vardah had caused severe damages in Chennai City and districts of Tiruvallur, Kanchipuram and Cuddalore uprooting
several thousands of trees and electric lamp posts besides damaging the roads and other infrastructures. The Hon'ble Chief Minister of Tamil Nadu
sought an assistance of Rs. 22,573 crores from the Central Government to undertake reconstruction works in areas affected by cyclone Vardah. But
till date no grant was released by the Centre for Vardah Cyclone relief. In a federal form of Government, it is the duty of the Union government to
consider and cater the genuine demands of the State Governments.

Tamil Nadu is reeling under severe drought this year. Out of 16,682 revenue village sin the State, 13,305 villages have been identified as drought-
affected. The Tamil Nadu Government, which recently declared all 32 districts as drought -affected, has urged the Centre to sanction a sum of Rs.
39,565 crore from the National Disaster Response Fund to provide relief to the farmers for the damage caused due to the drought situation. The sum
is necessary to provide relief to the farmers for the damage caused to the crops due to the failure of the monsoon. I urge the Union Government to
release the funds at the earliest.

Tamil Nadu Police is one of the most professional and efficient Police Forces in the Country. The constant vigil maintained by the Police Force has
ensured a stellar record for the State in maintaining law and order and effectively combating threats to internal security. The previous UPA
Government had approved an estimated allocation of Rs. 12,379.30 crores for the scheme of Modernization of State Police Forces, for the five year
period from 2012-2013 to 2016-2017, which is woefully inadequate for the needs of the entire Police Force of the Country. Tamil Nadu itself would
require around Rs. 10,000 crores in the next few years for modernization of its Police Force. I welcome the Government of India's decision to
continue Central Assistance for the Modernization of Police Force Scheme. I strongly urge that central funding must be substantially enhanced to
support the State's effort to create a world class, modern and efficient Police Force.

The Government of Tamil Nadu had sought the assistance of the Union Government for implementation of the Athikadavu-Avinashi Flood Canal
Scheme at an estimated cost of Rs. 1862 crores which may also be sanctioned on a priority basis.

Puratchi Thalaivi AMMA was always keen and focused to put an end to any Naxal or Maoist activity in Tamil Nadu, particularly the issue of the
movement of Maoist cadres in the Tri-Junction area of Tamil Nadu, Kerala and Karnataka. The Government of Tamil Nadu has been taking proactive

steps in this regard to curb this menace. The local police stations have been strengthened and the Forces have been augmented to meet the
challenges. The Government of Tamil Nadu had already requested the Ministry of Home Affairs to include the Western Districts of Tamil Nadu in the
Security Related Expenditure (SRE) list and also requested the reimbursement of security expenditure amounting to Rs. 2.4 crores and the sanction
of Rs. 10.11 crores under Integrated Action Plan (IAP) to create infrastructure and service facilities for security agencies.

Thank You.
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*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): At outset I would like to draw the attention of the Union Government towards severe
drought in Karnataka, Maharashtra and other states. The State of Karnataka have been facing great hardship. Most of the states suffered huge
financial loss due to consecutive droughts. The State Governments of Karnataka has been facing drought for more than 15 years. During the year
2015-16 more than 160 taluks were declared drought hit by the State Government. Central teams also visited to the regions affected by drought and
reported to the Central Government.

As many as 35 lakhs farmers are facing difficulty due to drought. The State of Karnataka has suffered crop loss to the tune of Rs. 17,000 to Rs.
18,000 crore. But the Government of Karnataka has requested the Central Government for Rs. 5000 crore for drought relief works as per the norms
of the NDRF, but we have not received even that amount. Further, the Centre has sanctioned only Rs. 1,782.44 crore. It is not even 50% of the
amount the government of Karnataka requested. It is very pittance. Therefore I urge the hon'ble Prime Minister Narendra Modi ji to release full
amount to meet the demands of the people of the state of Karnataka.

I would like to draw the attention of the Union Government that there is an urgent need to waive the Agriculture Loan taken by the farmers of the
country. The Government of Karnataka has taken a very bold step to waive the interest on the farm loan upto Rs. 3 Lakhs. And also farmers are
given interest Free Loan from the primary Agriculture Cooperative Societies. Lakhs of farmers are getting the benefit from this.

Hence I urge upon the Union Government to take immediate measure to rescue the farmers be waiving the loans taken from all the Nationalised
Banks, commercial banks, cooperative banks and regional rural banks.

There is an urgent need to take effective steps to create awareness among MSPs before sowing season began. So that farmers would get the
benefit of MSP. I would also like to suggest the government to include more crops under the ambit of MSP. Such as Coconut and Sericulture are
major important crops growing the state of Karnataka. Farmers in more than 15 districts are dependent on these two crops. Another thing I would
like to mention that Sericulture reelers should be brought under the purview of Khadi and Gramodyog Enterprises. So that the reelers would get the
benefits of subsidies and in addition to it more employment opportunities are created.

As far natural calamities including drought is concerned many parts of the country including my home State Karnataka have been facing great
hardship. Most of the states suffered huge financial loss due to consecutive droughts. The State Governments of Karnataka has been facing
consecutive drought for the last one and a half decade. It is facing great financial crisis to take necessary relief and ameliorative measures in the
wake of frequent natural calamities including drought. During the last year itself more than 160 taluks were declared drought hit by the State
Government. Central teams also visited to the regions affected by drought and reported to the Central Government.

People are suffering as there is not sufficient drinking water to people and also to cattle in most of the districts in the State.

The Railway budget has not given adequate priority for the completion of the many ongoing important Railway projects connecting different regions
with the main cities and towns to ensure all round development of the country.

The passenger business didn't do well either. Passenger bookings fell 0.9%. Revenue grew 5.9%, but the growth is significantly slower than what
the national carrier saw in recent years.

It is observed that slowdown in economic activity and low capacity utilization levels at commodity and heavy engineering sectors are the primary
reasons for the revenue and traffic slowdown. Hence there is an urgent need to take steps to prevent falling freight volumes as it generates three-
fifths of its revenues to the Railways. The Government needs to put an effective mechanism in place to find ways to increase revenue growth by
attracting the freight volumes, so it would provide a great push to growth of the economic activities of the country.

With regard to Home Affairs, I would like to suggest that there is a need of the hour is to supports the expenditure towards the state police forces
through centrally sponsored schemes for modernization of police.

There is a need to conduct regular mock drill, community training and awareness programme to prepare the civilian populations for disasters. I
would also like to suggest that Home Guards, NCC and NSS troops should be given training under the scheme. There is also need to review the
implementation of the scheme based on the inputs received from various Central and State level agencies on issues of Disaster Risk Reduction.

It is @ matter of great concern that the number of countries in which IS has carried out attacks more than doubled. From 13 in 2014 to 28 in 2015.
Our youths are forced to join the Islamic State. Last year about 15 youths, including a doctor couple from Kasargod district of Kerala State were
forced for conversion.

Therefore the state police had also alerted the Central intelligence agencies about the developments and take all kinds of stringent measures to put
an end to terrorist activities on our soil.

According to statistics available in the government the Indian armed forces are faced with a shortage of over 52,000 personnel, including 11,000
officers. Army is grappling with the maximum shortage of 33,998 personnel, including 9,642 officers.

There are 24,356 vacancies in other ranks (ORs) of the Army, excluding those in the medical and dental research.

Government should take adequate measures to reduce the shortages encouraging youth participation in career fairs and exhibitions. There is also
need to conduct publicity campaign to create awareness among the youth on the advantages of taking up a challenging and satisfying career.



I would also like to draw the attention of the government towards the problems faced by the family members of martyrs and others getting
compensation. I urge the Union Government to take necessary steps to establish an institutional mechanism to address the issues without further
delay.

With regard to crops damage due to wild animals attack the Union Government has no mechanism in place to protect the farmers from losses
accrued. Very recently the Ministry of Environment, Forest & Climate change (MoEF & CC) has stated that due to the involvement of issue of moral
hazard at the time of assessing the loss/risk, insurance companies do not provide cover for losses to the crops by wild animals. Financial assistance
is provided to the States/Union Territory Governments for payment of compensation for damage to crops under Integrated Development of Wildlife
Habitats, 'Projects Tiger' and 'Project Elephants'.

As far as Mechanization in the agriculture sector is concerned, I would like to mention that as per the Agricultural Census of 2010-11, 67% of the
land holdings in India were less than 1 hectare. It is one of the factors discourage the mechanization as it requires huge investment. In order to
encourage the farmers to overcome the low usage of machinery in agriculture is the small size of agricultural land holdings, there is also a need for a
rental market for agricultural machinery to make it more cost-effective.

Thanking you

SHRI BHARTRUHARI MAHTAB (CUTTACK): Hon. Deputy Speaker, Sir, I stand here to deliberate on the Supplementary Demands for Grants.

As has been rightly said by Prof Saugata Roy, this is the Demands for Grants Third Batch of 2016-17. Of course he has categorized the
Demands that have been raised in three parts. But as from this year, it has been rightly done so, you have a revenue aspect and you have a capital
aspect. The revenue aspect clearly says Rs.42,540 crores, and the capital aspect is around Rs.5,640 crore, and the total is Rs.48,181 crore.

I would like to understand from the Finance Minister ...(Interruptions)
PROF. SAUGATA ROY: Finance Minister is not there. He is unwell, I heard.
HON. DEPUTY SPEAKER: Minister of State is here.
PROF. SAUGATA ROY: Full Budget, full Minister; half budget, half Minister!
HON. DEPUTY SPEAKER: Let the hon. Member continue. There are many Members waiting to speak.
...(Interruptions)
ot arcleft sraara @ Stan arcer Sft war @ A [ aEA d A oifw-siie a8t 2t & And I think everybody takes it in good spirit.

What I was trying to understand from this piece of paper is, other than the Ministry of Road Transport and Highways where Rs.2041 crore have been
allocated, MSME where Rs.1,697 crore have been allocated, Police has Rs.965 crore, Ministry of Home Affairs has Rs.209 crore; there is one item —
Item No.19 that is Andaman and Nicobar Islands — which has an allocation of Rs.620 crore. I fail to understand this. I do not know if Prof. Roy will
explain this to me later.

PROF. SAUGATA ROY: Later.

SHRI BHARTRUHARI MAHTAB: This Rs.620 crore for the last three months of this financial year is something I am unable to comprehend. Of course
I have not gone through the full bunch of expenditures that were supposed to be there. But you have the Department of Consumer Affairs at
Rs.3,502 and you have the Department of Telecommunications at Rs.3,440 crore. These are necessary and at least I am aware where this
investment has been made or is going to be made. But when in Chandigarh you have hardly given Rs.30 crore, Dadra & Nagar Haveli got Rs.58 crore,
Daman & Diu has gets 'Nil" with only a capital investment of Rs.3 crore, Rs.620 crore in Andaman and Nicobar Islands was a bit surprising. And in
Atomic Energy it is around Rs.298 crore. That needs to be explained to the House.

The Congress speaker and also the speakers from BJP, AIADMK and Trinamool Congress, all four of them have spoken about agriculture though last
week we had deliberated exhaustively on the Demands for Grants in respect of Ministry of Agriculture.

Everybody in their speech spoke about the drought situation that is prevailing in southern India. But the pauperization of the farmers and the
suicides that they are being led to is a point of concern which is being raised not only in this House but also outside. That is the challenge before us
and before the nation today as to how to tackle this situation, how to confront this position and bring the society to a different level where our
farmers will be happy.

Here I have to make a point. I do not know whether a reply will come from the Government or not. But the Government comes out with an idea that
we will double the income of farmers within five years; the Prime Minister goes around saying that we will double the income of farmers within five
years. It was in your manifesto in 2014 that you will double the agricultural income of farmers within five years. Have we, at any point of time, cared
to ponder or to find out what was the position from 2002-03 to 2012-13? I am saying 2002-03 because at that time, the NDA Government was there.
Subsequently, the UPA Government was there for two terms till 2014. What was the income of a farmer's household per month during this ten years'
time? I have the figures with me and these are all authenticated reports. I think the hon. Minister Shri Meghwal, who has experience in
administration and also in public life and is now in an important Ministry, can vouchsafe- not here in the House but outside- that low productivity is
the main problem in our country today.

During the discussions on the Demands for Grants (Agriculture), comparisons were made as to what the productivity in China and other populous
countries is. Let us first understand what would be doubled. Will the actual income of the farmer be doubled? Will the farm produce be doubled or



will it be just the real income or the nominal income? Some days ago, I asked a professor what is the difference between real income and the
nominal income. A professor is always a professor. I think hon. Minister of State for Finance will try to explain that to me but I would like to
understand. Between 2002-03 and 2012-13, the farmer's income was Rs. 2,115 per month. It was a very arduous task to maintain a family of five on
an average. The report says that by the end of 2012-13, it rose up to Rs. 6,426. The previous Governments that is Atalji's NDA Government and Dr.
Manmohan Singh's UPA Government in two terms put in their efforts. The farmers have also put in efforts. The income of the farmer has also risen
by three times to the present rate. It has risen by three times in the current rate but you say you would double it in five years. There is nothing new
in it but whether it would be doubled or enhanced even more than that, will it be actual or notional? Doubling of farm income becomes meaningless
if it does not mitigate the farmers' difficulties.

The suicides will continue. We will try to explain certain things and you will try to explain certain things, saying because of this or because of that,
IiEe firen oidl, g2 uz anas: @ FST 8l 5RN, aR-arz Jora! o atort ust St oft o # &, & 3 it vaerccsigia S 3891, Sit fauer 3 2, a wacar ww & But the
actual crux of the problem here is how to mitigate the difficulties of the farmers. sz st dter <iisi &, & sodl uz anden)

Where the main agriculture is concerned, its rise depends on three factors: higher productivity is one for which this Government is putting a lot of
effort; reduced cost where not much effort is being given; and remunerative price where attention is totally nil. ...(Interruptions)

HON. DEPUTY SPEAKER: There is also a need for guarantee for marketing their products. Without that, nothing will happen.
...(Interruptions)
PROF. SAUGATA ROY: The Deputy Speaker is always right. ...(Interruptions)

HON. DEPUTY SPEAKER: I am telling you, the Government has to come forward to procure the farmers' produce. Otherwise, they cannot sell the
praduce. That is the only guarantee.

...(Interruptions)
SHRI BHARTRUHARI MAHTAB: You hail from an agricultural belt. You know the crux of the problem. ...(Interruptions)

HON. DEPUTY SPEAKER: I want to say something regarding the public distribution system. It is because of the PDS that you are procuring in various
States, especially in Haryana, Punjab, Andhra Pradesh and other States. But when we are giving these products like rice and everything through
public distribution system, they cannot market whatever is produced locally. That is why they are facing the problem now. They have to procure from
all.

...(Interruptions)

SHRI BHARTRUHARI MAHTAB: To conserve the produce and allow the farmers to sell as they wish when the prices go up is what the Government
should take care of. What steps are being taken by the Government to streamline agricultural marketing, enhancing the input use efficiency, ensuring
greater value addition, and reduction of waste? These are the four areas on which the Government's attention should be given. The allocation of
funds by the Finance Ministry for these areas is very much essential. There is also a need — as you have very rightly mentioned — for post-harvest
handling of perishable farm produce and creation of alternative income and opportunities, especially in the rural sections. That needs special
attention. During the General Discussion on the Union Budget, this also came up for discussion in the House.

For the MGNREGA allocation, an enhancement was done in 2016-17 to Rs. 48,000 crore; and in this Budget of 2017-18, it has been enhanced to Rs.
48,500 crore. Earlier, in the last Budget at the BE stage, it was Rs. 38,000 crore; in the Revised Estimate, it went up to Rs. 47,499 crore. This year,
in this Budget, another Rs. 500 crore have been added. But the crux of the problem here is, on November 7, 2016 the labour turn out in MGNREGA
was 38.52 lakh. In the next January 7 it went up to 83.60 lakh. There is a sudden upsurge from 38 lakh to 83 lakh. Why this upsurge was there? Has
it anything to do with demonetisation? People coming away from metropolis to other places, back to their villages, and asking for employment, what
else could it have been? If the employment generation or demand on November 7 was only 38.52 lakh and in January 7 it went up to 83.60 lakh,
there is an increase of 40 lakh. What is the reason behind it? This has not been explained, neither in this House nor anywhere else. We understand
that this is because there is a reverse migration of people back to the villages. iz @z sit f¥aet ards)gre &
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HON. DEPUTY SPEAKER: Please try to be brief because at 5.00 o'clock guillotine is there. We have to finish it before 1630 hours.

SHRI BHARTRUHARI MAHTAB: This is a reverse trend and that demonstrates our impoverishment in the rural area. My question is, why should the
Government has to provide employment. This was a back up system which the UPA Government had done saying we give you a right for
employment. If the State does not provide you employment we will give you pension. We will give you employment, that is the guarantee. If it is
unable to provide that then the concerned collector or the district magistrate would be responsible and the money also will be paid to you. Is the
idea today that we will be employing this number of people, that is 83 lakh households? MGNREGA card is per household. That is a very alarming
situation.

Under Swachh Bharat Abhiyan, an allocation of Rs.13,948 crore for 1.7 crore toilets was made. With the arithmetical, mathematical calculation it
comes to approximately Rs.8,200 per toilet. The total incentive that is being provided now is about Rs.12,000. Invariably, everywhere we have



visited, they say 12 &snz u? 3 cawde ardl @oren 8, &3 326 10-15 o Fud & apr 3l cemeft usdt & I would like to understand that, frfers<l sifw fdor
dics 65 JAfreemt & daurse w2 v B el 2 s, Raraer ygor 9t Facs siea aifdemer gar & srn &) Credit can go to that Government, if our friend Shri Anurag
Thakur wants, Aféser ferfer s aifrmer 3 9 9ft PRI 3 216 R s o @5 26 921 81 srn 8, afdser Y2 oidl &) sep! S swen w1dt & The bad loan is a
problem. ...(Interruptions)

HON. DEPUTY SPEAKER: Please address the chair. Please wind up.

SHRI BHARTRUHARI MAHTAB: The Banks Board Bureau's Chairman, Shri Vinod Rai, has written a very strongly worded letter recently. That letter
has been sent to the Ministry of Finance and also to the hon. Prime Minister's Office highlighting the lack of action by banks on bad loans. A number
of laws have been there and have also been made during the last 33 to 34 months to make it strong and to recover the money that has been
squandered away by the respective Public Sector Banks. The stressed assets in PSBs need to be addressed and strong measures need to be firmed
up for quicker resolution. My question is this. Is there any dearth of legal measures? Today, the bad loans have risen to more than Rs.8 lakh crore.
One former Deputy Governor of RBI said that if we calculate the whole thing, it will go up to Rs.24 lakh crore. I am not going into that figure. Let us
deliberate on the figure that has been accepted by the Government. Why is more power not being given to the Oversight Committee? The Oversight
Committee should be allowed to take decisions under other available mechanisms including restructuring. This Committee was set up by RBI last
year. Are you thinking of further liberalizing S4A? These are certain measures which need to be deliberated upon by the Government. An impression
in some quarter is that some banks are deliberately delaying the process on account of various issues including citing the fear of the Vigilance
Agencies. Is it true? Why can you not make the bankers accountable in such cases? Sir, our Party, Biju Janata Dal, believes that transparency in
funding a political party in a democracy is the norm and must be promoted in the public interest. The democratic States world over are engaged in
finding solutions to the problem of transparency in political funding. I am saying this because last time when I had raised this issue, the hon. Finance
Minister said that they would be deliberating it at a later stage. There is a need to discuss this inside the House. He also threw a challenge that if all
the Political Parties agree, then we can sit down and take a decision on that aspect. Therefore, I am saying this. Of course, I will be deliberating on
this subject in great detail tomorrow if my Party allows me to speak on the Bill. ...(Interruptions)

SHRI MALLIKARJUN KHARGE : But, you are the supreme authority. ...(Interruptions)

SHRI BHARTRUHARI MAHTAB : Sir; it is not the Congress Party. It should not be a trial and error method. On the political party funding, think of the
German basic law that contains very elaborate provisions regarding political funding.

Now I come to banks today. I would conclude with these lines. All the Members of the Lok Sabha are also Chairman of the District Level Bankers'
Committee (DLBC). All the banks are flushed with funds. The credit off-take is very less. There are different policies of the Government where poor
people can be given educational loan and others. But, is it being given? Two weeks back when I was in that meeting, I deliberately went into not
only our lead banks, but also other banks. But it is not happening. dzir 3w 3 3, 3f3e @ & ol 381 ) The banks are worried today because the interest
component is going up. They have to pay interest back to the depositor. Where would they get it if the money is not circulated in the market? This is
a greater challenge before us. I think, if the Finance Minister is going to answer this question, we will be grateful. It is because the whole country
wants to know where from that money is going to come to pay the interest because the amount of money that has been there has gone into the
banks. It is a great challenge for the banking institutions of our country.



# SHRI S.R. VIJAYA KUMAR (CHENNAI CENTRAL): I express my hearty gratitude and indebtedness to our beloved immortal Leader Puratchi
Thalaivi AMMA, before I participate in discussion on the Supplementary Grants in Budget 2017-18.

The Hon'ble former Chief Minister of Tamil Nadu Puratchi Thalaivi AMMA had requested the Hon'ble Prime Minister for assistance on account of flood
damages and devastation and release of necessary funds to meet the State Government's requirement of Rs. 25,912.45 crores. But the Union
government has so far not provided any funds to Tamil Nadu for relief and restoration efforts due to the rain and flood damage.

In December 2016, Cyclone Vardah had caused severe damages to the coastal regions of Northern Tamil Nadu particularly in Chennai City and
adjoining Districts of Tiruvallur, kanchipuram and Cuddalore uprooting several thousands of trees and electric lamp posts besides damaging the
roads and other infrastructure of the people. The Government of Tamil Nadu sought an assistance of Rs. 22,573 crores to undertake reconstruction
works in areas affected by cyclone Vardah.

I urge the Union Government to consider in this budget the genuine demands of the Government of Tamil Nadu to immediately release an adequate
relief grant to Tamil Nadu for being devastated by two back to back calamities of severe nature.

The River Cauvery is the lifeline of Tamil Nadu, particularly the millions of farmers in the delta regions in Tamil Nadu. With the notification of the
Final order of the Cauvery Water Disputes Tribunal, the scheme for Modernization of the Canal System in the Cauvery Basin at a cost of Rs. 11,421
crore may be accorded approval. This request of our beloved leader Puratchi Thalaivi AMMA may be approved at the earliest.

[ also urge the Government to consider this important proposal and allocate the requested funds for the implementation of Grand Anicut project at
the cost of Rs. 2,610 crore. The other important projects like Cauvery-Vaigai-Gundar at a cost of Rs. 5166 crores and the Athikadavu-Avinashi Flood
Canal Scheme at an estimated cost of Rs. 1862 crores may also be sanctioned on a priority basis.

The Dream, Vision and Mission of our immortal leader Puratchi Thalaivi AMMA, many far-sighted projects envisaged in Tamil Nadu Vision-2023 and
lots of efforts have already been taken under Chennai Rivers Restoration Trust (CRRT) to reduce the sewage let into the rivers and other water
bodies of Chennai mega city.

Apart from the Adayar River Eco-Restoration Project, Rs. 150 crore was allocated out of the Environment Protection and Renewable Energy Fund to
restore lake, water bodies in Chennai and other Cities, including Rs. 42 crore for restoration of Chetpet Lake. A major initiative will be undertaken
during coming financial year by launching the Coovum River Restoration Project to be implemented at a total cost of Rs. 3,833.62 crore in 5 years
with Chennai River Restoration Trust as the nodal agency.

The major projects in pipeline are, Creation and restoration of water bodies in Chennai and adjoining areas at the cost of Rs. 500 crores and
Restoration of Chennai Waterways at the cost of Rs. 10000 crores. The Remediation/ closure of Perungudi/ Kodungaiyur dumpyards at the cost of
Rs. 150 crores and Greenfield Regional Landfill and Waste Processing Facility at the cost of Rs. 150 cores and an Integrated waste collection and
Transfer at the cost of Rs. 200 crores. The 100% sanitized and open defecation free city project at the cost of Rs. 300 crore and Slum-free city
program at the cost of Rs. 25000 crore which include 100% sewerage coverage program at the cost of Rs. 7000 crores.

The Department of Fisheries in Tamil Nadu has pioneered many fishery development activities in India. The Union Government has promised to form
a separate Ministry to Develop and conserve the fisheries resources and to provide protection, ensure safety and security of the fishermen who toil
hard and brave both sea and deploring militant activities of neighbouring countries Sri Lanka and Pakistan. I would like the Government to create a
separate Ministry for Fisheries and Development of Fishermen Community in the country and focus exclusively on the subject to provide a permanent
and everlasting solution for the serious life challenging problems faced by Indian Fishermen Community.

* SHRI D.K. SURESH (BANGALORE RURAL): At outset I would like to draw the attention of the Union Government towards severe drought in
Karnataka, Maharashtra and other states. The State of Karnataka have been facing great hardship. Most of the states suffered huge financial loss
due to consecutive droughts. The State Governments of Karnataka has been facing drought for more than 15 years. During the year 2015-16 more
than 160 taluks were declared drought hit by the State Government. Central teams also visited to the regions affected by drought and reported to
the Central Government.

As many as 35 lakhs farmers are facing difficulty due to drought. The State of Karnataka has suffered crop loss to the tune of Rs. 17,000 to Rs.
18,000 crore. But the Government of Karnataka has requested the Central Government for Rs. 5000 crore for drought relief works as per the norms
of the NDRF, but we have not received even that amount. Further, the Centre has sanctioned only Rs. 1,782.44 crore. It is not even 50% of the
amount the government of Karnataka requested. It is very pittance. Therefore I urge the hon'ble Prime Minister Narendra Modi ji to release full
amount to meet the demands of the people of the state of Karnataka.

I would like to draw the attention of the Union Government that there is an urgent need to waive the Agriculture Loan taken by the farmers of the
country. The Government of Karnataka has taken a very bold step to waive the interest on the farm loan upto Rs. 3 Lakhs. And also farmers are
given interest Free Loan from the primary Agriculture Cooperative Societies. Lakhs of farmers are getting the benefit from this.

Hence I urge upon the Union Government to take immediate measure to rescue the farmers be waiving the loans taken from all the Nationalised
Banks, commercial banks, cooperative banks and regional rural banks.

There is an urgent need to take effective steps to create awareness among MSPs before sowing season began. So that farmers would get the
benefit of MSP. I would also like to suggest the government to include more crops under the ambit of MSP. Such as Coconut and Sericulture are
major important crops growing in the state of Karnataka. Farmers in more than 15 districts are dependent on these two crops. Another thing I would
like to mention that Sericulture reelers should be brought under the purview of Khadi and Gramodyog Enterprises. So that the reelers would get the



benefits of subsidies and in addition to it more employment opportunities are created.

The Railway budget has not given adequate priority for the completion of the many ongoing important Railway projects connecting different regions
with the main cities and towns to ensure all round development of the country.

The passenger business didn't do well either. Passenger bookings fell 0.9%. Revenue grew 5.9%, but the growth is significantly slower than what
the national carrier saw in recent years.

It is observed that slowdown in economic activity and low capacity utilization levels at commodity and heavy engineering sectors are the primary
reasons for the revenue and traffic slowdown. Hence there is an urgent need to take steps to prevent falling freight volumes as it generates three-
fifths of its revenues to the Railways. The Government needs to put an effective mechanism in place to find ways to increase revenue growth by
attracting the freight volumes, so it would provide a great push to growth of the economic activities of the country.

With regard to Home Affairs, I would like to suggest that there is a need of the hour is to support the expenditure towards the state police forces
through centrally sponsored schemes for modernization of police.

There is a need to conduct regular mock drill, community training and awareness programme to prepare the civilian populations for disasters. I
would also like to suggest that Home Guards, NCC and NSS troops should be given training under the scheme. There is also need to review the
implementation of the scheme based on the inputs received from various Central and State level agencies on issues of Disaster Risk Reduction.

It is a matter of great concern that the number of countries in which IS has carried out attacks more than doubled. From 13 in 2014 to 28 in 2015.
Our youths are forced to join the Islamic State. Last year about 15 youths, including a doctor couple from Kasargod district of Kerala State were
forced for conversion.

Therefore the state police had also alerted the Central intelligence agencies about the developments and take all kinds of stringent measures to put
an end to terrorist activities on our soil.

According to statistics available in the government the Indian armed forces are faced with a shortage of over 52,000 personnel, including 11,000
officers. Army is grappling with the maximum shortage of 33,998 personnel, including 9,642 officers. There are 24,356 vacancies in other ranks
(ORs) of the Army, excluding those in the medical and dental research. Government should take adequate measures to reduce the shortages
encouraging youth participation in career fairs and exhibitions. There is also need to conduct publicity campaign to create awareness among the
youth on the advantages of taking up a challenging and satisfying career.

I would also like to draw the attention of the government towards the problems faced by the family members of martyrs and others getting
compensation. I urge the Union Government to take necessary steps to establish an institutional mechanism to address the issues without further
delay.

With regard to crops damage due to wild animals attack the Union Government has no mechanism in place to protect the farmers from losses
accrued. Very recently the Ministry of Environment, Forest & Climate change (MoEF & CC) has stated that due to the involvement of issue of moral
hazard at the time of assessing the loss/risk, insurance companies do not provide cover for losses to the crops by wild animals. Financial assistance
is provided to the States/Union Territory Governments for payment of compensation for damage to crops under Integrated Development of Wildlife
Habitats, 'Projects Tiger' and 'Project Elephants'.

As far as Mechanization in the agriculture sector is concerned, I would like to mention that as per the Agricultural Census of 2010-11, 67% of the
land holdings in India were less than 1 hectare. It is one of the factors discourage the mechanization as it requres huge investment. In order to
encourage the farmers to overcome the low usage of machinery in agriculture is the small size of agricultural land holdings, there is also a need for a
rental market for agricultural machinery to make it more cost-effective.
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SHRI RAHUL SHEWALE (MUMBAI SOUTH CENTRAL): Thank you, Mr. Deputy Speaker, Sit, for giving me the time to speak on the Supplementary
General Demands for Grants for 2017-18.

At the outset, I place on record my sincere thanks on behalf of my Party Shivsena and from my own behalf to hon. Finance Minister for
presenting a development-oriented budget for the year 2017-18. I rise here to support the budget with some reservations as a Mumbaikar in respect
of the overall development of Mumbai to develop it to a world class city. Now, I would like to submit some of the issues to be taken care of
concerning Mumbai and particularly my constituency Mumbai South-Central.

As you are well aware, Mumbai is the main economic engine of India. It is the largest metropolis as well as the financial, commercial,
industrial and celluloid capital of India. Foreign Investors tend to look at India through the prism of Mumbai was proved once again during the recent
'Make in India' drive which was successfully achieved in the last year. Mumbai alone contributes about Rs. 40,000 crore in taxes collection from
metros is more than 50 per cent. In case of income tax and excise duty, Mumbai surrounding regions contribute over 20 per cent of the State's GDP.
It is a home to various multinationals and a large number of financial market players such as foreign institutional investors, bankers, etc.

Surprisingly Mumbai has the highest percentage of the slum dwellers among the metropolitan cities. In this regard, I came to know that the
norms to make Mumbai as International City have already been drawn. To implement these norms, a Mumbai Development Plan Implementation
Authority should be constituted by the Central Government. In Mumbai, so many lands are there which belong to Maharashtra State and Central
Government, namely, Railways, Defence, BPT, Airports Authority, Customs, Saltpans and Collector. The delay in implementation of allotment of
Central and State Government lands to BMC only 9 per cent plan is implemented on the land in the last 20 years. Due to this delay in acquisition of
State and Central government land and giving it to BMC, a lot of technical and administrative problems occurred in implementation of development
plan for Mumbai.

As I said earlie, Mumbai city is financial capital of India where lots of international and indigenous business are undertaken, and as
Mumbaikar, I feel proud to say that alone Mumbai city contributes 30 per cent of total tax revenue to the exchequer. So implementation of 100 per
cent development plan for Mumbai is very much necessary. In Mumbai city, lots of lands are planned and earmarked for the purpose of development
of public utility services such as hospitals, schools, community centres, etc. But lands belonged to State and Central Government and some private
owners. They have delayed handing over the lands to BMC for their development.

Sir, my suggestion in this regard for the kind consideration of hon. Finance Minister is that for proper implementation of allotment of these
lands to BMC for its planned development, a separate Mumbai Development Implementation Authority should be constituted through the Central
government. Therefore, a special package of Rs 14,00,600 crore may be sanctioned and released in a phased manner in five years at the earliest for
land development plan of Mumbai. It is known that a consortium of Tata Consulting Engineers Ltd and Hong Kong's Town Land Consultants Limited
has been awarded the contract to prepare a master plan for developing an International Financial Service Centre (IFSC) in Mumbai. In this
connection, my suggestion is that the consultants would be given a time frame of six months to prepare the master plan. The State Government has
named MMRDA as the nodal agency for the Mumbai IFSC project which is proposed to come up inside the business district of Bandra-Kurla complex
that the MMRDA governs.

Having said this, I would like to mention a fact here that there are 35 MPs (19 from Lok Sabha and 16 from Rajya Sabha) who have their
permanent addresses listed in Mumbai.
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I appeal to all of them to support my
demand for provision of Rs. 70,000 crore separately as a special package to be sanctioned for Mumbai city for other projects such as, Mumbai
Coastal Road Project, Sewerage Treatment Plant, Water Supply Project (24x7 Water Supply), Gargai and Pinjal water supply project, Daman Ganga -
Pinjal linking project, Proper Hospitals and Medical Services, Development of State infrastructure projects, including Roads and other amenities
required for public
at large. Mumbai depends on many organizations like MCGM, MMRDA, SRA, BEST, MSRDC and others. So I would like to stress a multi-prolonged
co-operative framework for the development of Mumbai into a global city.

Recently, Hon. Prime Minister Narendra Modi ji laid foundation stones of many key infrastructure projects, including the country's longest sea
bridge and two metro lines in Mumbai city, entailing an investment of over Rs 1.06 lakh crore. hon. Prime Minister said at a public rally at MMRDA
Grounds in suburban Bandra-Kurla Complex that "Developmental works of over Rs 1.06 trillion are getting started in a single city at a single event. I
appeal to the Government to start the work on this project and complete it in time. As far as Trans Harbour Link that will connect the city's eastern
suburbs with the mainland is concerned, I request that this project may be undertaken at the earliest and should be completed in stipulated time.

Nhava Sheva across the harbour which is close to the nation's largest container port JNPT is to be completed by 2019. The two new metro
projects for which the foundation stone is already laid - the 23.5km DN Nagar-Bandra-Mankhurd Metro-2B corridor and the 32km Wadala-Ghatkopar-



Thane-Kasarvadavli Metro-4 corridor may be completed in stipulated time.

Sir, I would like to mention here the afte r-effects of Demonetization in the country, especially in Mumbai. Businesses in Mumbai have still not
come up on their axis as they were before demonetization. Many small scale industries and shops and stalls selling daily needs items have been
closed during that period
due to paucity of cash in hand, have not come up yet as they were before. Some package or relief should be given to the affected people.

Sir, one more sector which was badly affected after demonetization is the Transport Sector, which is still into deep crisis due to scarcity of
new currency. They have somehow met the problem with huge losses to the transport sector. Now, their demand is that the process of tax
collection from the trucks, buses, commercial vehicles may be made more easy and transparent by amending the Motor Transport Act as early as
possible. The chungi and toll tax may be collected at one point from the carriers for smooth
movement of transport all over the country. I suggest that fool proof provision to this effect may be made in GST also.

Sir, I would also like to submit the problems being faced by Textiles workers, residing in the mills compound in Mumbai Metropolitan area.
They are very poor people and often being asked to vacate the homes/shops which were allotted to them decades ago by the NTC in one pretext or
the other. I request the hon. Finance Minister to direct the Textiles Ministry to look into their problems. I suggest that the Finance Ministry should
come out with a scheme under the Prime Minister Awas Yojna for the rehabilitation of such residents
including the families putting up near Railway lines in Mumbai metropolitan area.

I thank you, Sir, for giving me the time to speak on the General Demands for Grants for the period of 2017-18. I am sure that the hon. Finance
Minister will consider my suggestions and demands in respect of allocation Central funds for the overall development of Mumbai.

Thank you.

#*SHRIMATI SUPRIYA SULE (BARAMATI): Most speakers have covered most of the points I don't wish to repeat all the points- but I would ask for a
few clarifications-

1. why are farmers under stress not getting support of loan-waiver,

2. farmers are not showing better results — they need better MSP — for all the hard work.

3. defence spending needs to be done properly and transparently in the interest of the nation.

4. what is the Government view on NPA's and what are the Government's action on NPA's?

5. Women SHGs give a new lease of life — they need more easier market loans at 0% interest and good market opportunity.
6. Co-operative banks are under stress due to demonetization. They need support from RBI and Finance Ministry.

The performance of BJP Government needs to be beyond slogans and become a reality to truly help support inclusive growth of the country.

SHRI M. MURLI MOHAN (RAJAHMUNDRY): Mr. Deputy-Speaker, Sir, thank you very much for giving me this opportunity to participate in the
discussion on Supplementary Demands for Grants for the year 2016-17.

At the very outset, I take this opportunity to express my sincere thanks and gratitude to Shri Narendra Modi ji, hon. Prime Minister of India and Shri
Arun Jaitley ji, hon. Minister of Finance and all Union Council of Ministers for Cabinet approval of the Special Assistance measures for the State of
Andhra Pradesh by way of special dispensation in funding of Externally Aided Projects (EAPs) and funding of irrigation component of Polavaram
project.

I also take this opportunity in appreciating Shri N. Chandra Babu Naidu garu, hon. Chief Minister of Andhra Pradesh who had made concerted and
earnest efforts in requesting the Centre for this purpose. We, the people of Andhra Pradesh are so fortunate to have a dynamic and able Chief
Minister in Shri N. Chandra Babu Naidu.

I also express sincere thanks and gratitude to Shri Arun Jaitley ji, hon. Minister of Finance for giving Capital Tax exemption to the farmers in Andhra
Pradesh Capital region who pooled their farm lands for construction of capital city at Amravati. By virtue of this decision, I firmly believe that more
than 20000 farmers who gave up their land under the Land Pooling Scheme (LPS) would be benefited.

While I am expressing sincere thanks to the Union Government for having given Cabinet nod with regard to Special Package, yet the determining
period of five years from 2015-16 to 2019-20 in terms of extending Special Assistance to Andhra Pradesh in form of additional Central share, is not
likely to bring about the desired results as the State of Andhra Pradesh has been facing enormous challenges with substantial revenue and fiscal
deficit. In view of this I would like to urge upon the Union Government to extend the period of Special Package for 10 years, that is, up to 2025,
instead of 5 years so as to give level playing field to the State of Andhra Pradesh and bring it on par with other developed neighbouring States.

Sir, I further would like to state here that the State of Andhra Pradesh has an outstanding Externally Aided Projects (EAP) debt of Rs. 5,018.53 crore
on the appointed day of June 02, 2014. As of today, the State has nine Externally Aided Projects under implementation of which three have been
apprised during the past two years and four would end during the current financial year. The Government of Andhra Pradesh has submitted a shelf of
ten projects with an estimated project outlay of Rs. 37,873 crore to the Central Government.

The State Government of Andhra Pradesh also would like to urge the Centre to amend the Fiscal Responsibility and Budget Management (FRBM) Act



so as to help in raising the limit of borrowings to boost public spending. In this regard, it is learnt that the Fiscal Responsibility and Budget
Management (FRBM) Committee headed by Shri N.K.Singh, the former Revenue Secretary has recently submitted its report to the Centre. I would
like to request the Government to implement the report in toto.

The State of Andhra Pradesh was bifurcated against the wishes and interests of the residuary State. As a result of which the Government of Andhra
Pradesh is reeling under severe revenue deficit. This has happened because of unscientific bifurcation of the State. The major assurances made in
the Andhra Pradesh Re-organization Act 2014 were like creation of a separate Railway zone at Visakhapatnam; setting up of a steel plant at Kadapa,
development of new major port at Duggirajupatnam; increasing seats of the Andhra Pradesh Legislative Assembly and providing support to the
police department for raising additional police force; setting up of State-of-the-art Grey Hounds training centre as well as new operations wing for
Grey Hounds etc. have not yet seen the light of the day despite lapse of three years since the NDA Government came to power in 2014,

Sir, while announcing the Cabinet approval on 15.03.2017 for Special Financial package to the State of Andhra Pradesh, the Union Government has
also stated that the Central Government, after the enactment of the Reorganization Act, has provided Central assistance of Rs. 10,461.04 crore to
the State of Andhra Pradesh which included Rs. 4403 crore that was released during 2014-15, Rs. 2000 crore released during 2015-16 and Rs.
4058.04 crore released during 2016-17 which are paltry and inadequate.

As regards the funds allocated for educational institutions like IIT, IISER at Tirupathi, IIM at Vizag, NIT at Tadepalligudem, IIIT at Kurnool, AIIMS at
Mangalagiri, Petroleum University at Vizakhapatnam, Central University at Anathapuram, Tribal University at Vijayanagaram are also inadequate. For
completion of all these premier educational institutions, a sum of Rs. 4247 crore are to be required. However, only Rs. 380.02 crore have been
sanctioned in this year's budget.

The Polavaram Project is a multi-purpose irrigation project which has been accorded National Project Status by the Central Government. The total
cost of the project is estimated to be Rs. 42,000 crore as per the revised estimates. As per the provision of AP Reorganisation Act, 2014, The Centre
is committed to provide 100 per cent funds for construction of the project, which has to be completed by 2019. This will help in irrigating an
additional 80 lakh hectares of agriculture land. The Centre has also stated that NABARD will provide necessary funds for completion of Polavaram
Project within three years.

The State Government of Andhra Pradesh on its part incurred an expenditure Rs. 935 crores. The Union Government in its commitment promised to
tie up this project with NABARD and accordingly NABARD has released Rs. 1981.54 crore in 2016-17. The State Government is requesting the
Centre to release the remaining amount.

However, the funds allocated to Polavaram project are not adequate. The Centre has to still release Rs. 16,010 crore for the financial year 2014-15,
2015-16 and 2016-17. for the financial year, 2017-18, Rs. 15,500 crore are to be released. I, therefore, urge upon the Union Government to release
all pending dues to the tune of Rs. 22,000 crore either by the Centre or from NABARD under the Long Term Irrrigation Fund under the Pradhan
Mantri Krishi Sinchayee Yojana Scheme.

Having said so, the AP Government is reeling under severe revenue deficiency. Section 94, clause 4, of the AP Reorganisation Act, 2014 stipulates
financial assistance for new capital, for building the Secretariat, the High Court, Raj Bhawan, etc. While the total cost of capital building is close to
Rs. 52,000 crore, so far the Centre has given only Rs. 2500 crore for the capital.

Hence, I urge upon the Government to allocate adequate funds to the tune of Rs. 25,000 crore in this supplementary budget for the construction of
new capital city at Amaravathi, Secretariat, High Court and funds for Polavaram Irrigation Project.

The then Prime Minister had agreed that the resource gap would be compensated in the regular Union Budget, 2014-15 but this was not done. The
State Government of Andhra Pradesh has received only a meagre sum of Rs. 3979 crore from the Centre out of Rs. 16,079 crore revenue deficit for
the financial year, 2014-15.

I request the Government to release the pending dues of Rs. 12,100 crore on this account.

We expected that the Union Government would announce creation of a separate Railway Zone at Visakhapatnam and unfortunately, that has not
been done till today.

I would, therefore, earnestly request the Union Government to fulfil all the provisions contained in the AP Reorganisation Act, 2014 in letter and
spirit with regard to the release of adequate funds so as to develop on par with other developed States.

Now, I turn to the issues pertaining to my State, Andhra Pradesh and my parliamentary constituency, Rajahmundry.

Rajahmundry parliamentary constituency is now renamed as Rajamahendravaram of Andhra Pradesh I am constrained to bring to the kind notice of
the Union Government through this august House that the incidents of various types of cancer are very much prevalent in all the coastal districts of
Andhra Pradesh particularly at East and West Godavari district including Rajahmundry, Amalapuram, Kakinada, Eluru, Narasapuram, etc.

However, the existing Government General Hospital, Rajahmundry is not having adequate facilities to deal with cancer related cases. There is a need
to set up a National Cancer Research Institute at Rajahmundry. Similarly, there is also a need to upgrade or convert the existing Government
General Hospital, Rajahmundry into a multi super speciality hospital with sanctioning a sophisticated mobile cancer training unit along with a cancer
specialist and a trained oncologist.

The successor State of Andhra Pradesh has 13 districts. ...(Interryptions) None of the districts has the Government cancer hospital. Due to
non-availability of cancer related hospital people belonging to poor and weaker sections of society have been facing a lot of hardships in getting
treatment as they are required to travel to Hyderabad or Chennai or other private hospitals which is very burdensome to them in terms of money and
distance.



Keeping in view the position stated above, I would earnestly request the Government to sanction one more AIIMS-like institute along with a
National Cancer Research Institute at Rajahmundry.

With these words, I support the Supplementary Demands for Grants. Thank you very much.

*PROF. RICHARD HAY (NOMINATED): I support the supplementary Demands for Grants.

Here again, I compliment the Government of India for keeping its promise to support the OROP financial obligation which is a kind gesture extended
to the defence personnel who were denied these benefits for a pretty long time. I salute the Government for implementing this Scheme.

The Government's commitment to provide homes to the downtrodden is yet another promise delivered. The penultimate goal is to provide homes to
all the homeless by 2020, which would be fulfilled by this Government without any ifs and buts. That's the kind of pragmatic approach followed by
the Government of India in terms of wiping the tears of the 'last man'

Providing spectacular relief to the farmers of the country is yet another flagship scheme of this pro-poor Government. Crop insurance is a pro-active
mandate of the Government to provide financial support to the farmer when he loses his crop due to natural calamities. The schemes designed to
mitigate the hardships of the farmers have resulted in gaining confidence of the farmers in the country.

People in the country have supported the cause of demonetization which has curbed black money and circulation of counterfeit notes. It is paving the
way for more tax remittance which would make the honest citizens to adhere to tax compliance and thereby increase tax collection. When the
corrupt practices are put to a halt, the common man's purchasing power would be enhanced, and thereby help to improve their standard of living. As
money is on the rise in all the Banks due to the positive effect of demonetization, it holds promise for the poor as more employment opportunities
would be generated as investments in various sectors would spontaneously increase.

Demography affords our country a unique opportunity to reap the demographic dividend. Hence all steps mooted by the Government to generate
employment opportunities through various schemes. Half of India's 1.3 billion population is below 25 years and in working age group of 15-59 year,
which is a strength of the country. The Government is also supporting the cause of the disabled and leverage this large human capital.

Government is also concentrating on development of education at all levels. India was once upon a time the cathedral of higher education in the
world. This Government is doing its best to regain the lost status in this field. Government is also seized of the problem of brain drain and planning
strategies to make brain gain by attracting young professionals to be a part of the prestigious Make in India initiative of the Hon. Prime Minister.
India's higher education system is the third largest in the world, next to US and China. A spectacular expansion is taking place in this crucial sector.
Government of India is supporting the Academia to ensure quality education and thereby elevate its status in the comity of nations.

Hence, I whole heartedly support the Supplementary Demands for Grants and wish the Government got speed in implementing all the schemes is a
time bound manner and reaching out to the beneficiaries in letter and spirit.

*SHRI RAMESHWAR TELI (DIBRUGARH): I wholeheartedly support the Supplementary Demands for Grants (General) for 2016-17. The Hon'ble
Finance Minister in his Budget for the year 2016-17 announced several schemes for the welfare of the poor and the downtrodden. All these schemes
have greatly benefited the people. The all-inclusive balanced and the growth oriented union budget with its focus on both agricultural and
infrastructure sector has been able to bring about a positive change in the lives of our people. The Schemes like Pradhan Mantri Fasal Bima Yojana,
Pradhan Mantri Gram Sadak Yojana, schemes for rural electrifications, Shyama Prasad Mukherji Urban Mission, strengthening of Jana Ausadhi Yojana
etc., are some of the Major initiatives taken by the government for the welfare of the people. I congratulate the Hon'ble Finance Minister for
allocating more funds for Swach Bharat Abhiyan and MNREGA.

I would also like to take this opportunity to thank the Hon'ble Finance Minister for his special emphasis on the development of the North Easter
Region. I am sure the government under the leadership of our beloved Prime Minister Shri Naredra Modiji will undoubtedly make the country stronger
and more prosperous in the days to come.

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Mr. Deputy-Speaker, Sir, thank you very much for giving me this opportunity to speak on the
Demands for Grants (General) for the year 2016-17.

I am in broad agreement with the economic vision laid out by the hon. Finance Minister in his Budget speech which reflects farsightedness of the
hon. Prime Minister in making India a preferred economic destination and an economic power in the coming future.

The Supplementary Demands for Grants which are raised by different Ministries are integral to the process of development of our nation. Yet
we witness several instances where the initial Budget allocation is either underutilized or inefficiently used which leads to Supplementary Demands.
Also we have seen a trend in the past that important schemes have been given less budgeted figure in contrast to what they actually deserve. This
ultimately affects the lives of our people in an adverse manner.



Agriculture sector employs nearly half of the workforce in the country. However, it contributes 17.5 per cent of the GDP at current prices in
2015-16. India's production of food grains has been increasing every year and India is among the top producers of several crops such as wheat, rice,
pulses, sugarcane and cotton. It is the highest producer of milk and the second highest producer of fruits and vegetables. However, the agriculture
yield is found to be lower in the case of most crops as compared to other top crop producing countries such as China, Brazil and the United States.

The agricultural growth has been fairly volatile over the past decades ranging from 5.8 per cent in 2005-06 to 0.4 per cent in 2009-10 and
minus 0.2 per cent in 2014-15. The Economic Survey 2015-16 observed that India largely uses the technique of flood irrigation where the water is
allowed to flow into the fields and seep into the soil. This results in the wastage of water since the excess water seeps into the soil or flows off the
survey without being utilized.

I would recommend to the Government to encourage farmers to move from flood irrigation to drip or sprinkler irrigation system.

Coming to the Ministry of Health and Family Welfare, the public expenditure on health by the Centre and the States was two per cent of the
GDP as per the 2016-17 Budget estimates. According to the Economic Survey of India, 2015-16, the public health expenditure remained constant at
1.3 per cent of the GDP between 2008-09 and 2015-16. Note that for or 2017-18 it is estimated at 2.2 per cent. The draft National Health Policy, on
the other hand, has proposed to increase the health expenditure to 2.5 per cent of the GDP.

I wish to point out an extremely important aspect of India's public health expenditure, which is, as a percentage of GDP, is relatively low as
compared to other countries. India is only 1.1 per cent; China is 3.1 per cent; South Africa is 4.3 per cent; Brazil is 4.7 per cent and Australia is 6.3.
per cent.

I would also like to take this opportunity to emphasise upon the need for meeting the economic needs of Telangana. Ever since its inception, in a
short span of time, Telangana has made impressive strides and has been strengthening the economy and laying out a very positive roadmap in the
nascent State. Even after the demonetisation, which has affected the people all over the country, Telangana has made a 21 per cent growth in the
State. We had a very healthy Budget this year under the leadership of our Chief Minister, Shri Chandrasekhar Rao. We had Rs.1.44 lakh crore worth
of Budget this year.

Mainly our Chief Minister has given a lot of importance to the following aspects. For irrigation sector, we had allotted about Rs.25,000 crore;
for electricity and power, Rs.4,203 crore; for education, Rs.12,705 crore; for agriculture, Rs.5,942 crore; for health, Rs.5,976 crore; for industrial
development, Rs.985 crore; for fees reimbursement, Rs.939 craore; for Panchayati Raj, Rs.14,712 crore; for Mission Bhagiratha, which is a flagship
programme of Telangana, you know about it, Rs.3,000 crore; for roads, Rs.5,033 crore; for development of SCs, we had a separate sub-plan,
Rs.14,375 crore; for STs, Rs.8,165 crore; for women, Rs.5,070 crore; for minorities, Rs.1,249 crore; even for welfare and benefit of women and
children, Rs.1,731 crore; for the BCs, Rs.1,000 crore; for textile, Rs.1,200 crore.

HON. DEPUTY-SPEAKER: You can provide these details in the Telangana Assembly. You can discuss with the Finance Minister.
...(Interruptions)

SHRI A.P. JITHENDER REDDY: I would like to state here that our Prime Minister has announced that he would waive off loans of farmers only in UP,
and there is now a demand from all the States. Our State has waived off loans of farmers to the tune of Rs.400 crore. For pensions, we have given
Rs. 5,330 crore. These good initiatives nevertheless would not have gained their desired effect without due support of the Central Government. In
this context, I would request the assistance of the hon. Prime Minister and from the Central Government for setting up of a High Court in Telangana
and for setting up of AIIMS specifically, and to provide fillip to various economic viable schemes which the State has started. This would go a long
way in not only strengthening my State of Telangana but also adding to the overall economic prosperity of the country. ...(Interruptions)

HON. DEPUTY-SPEAKER: You have given full details. Whatever you wanted to say, on behalf of your leader, Shri Chandrasekhar Rao, you have
explained everything.

... Interruptions)

SHRI A.P. JITHENDER REDDY: Sir, let me say something about my newly born State. Let the country know what good work we are doing and what
initiatives our Chief Minister has been taking. ...(Interruptions) We have presented a good Budget in the State. We have to see that the country
knows what good work Telangana has been doing. ...(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): Mr. Deputy Speaker, Sir, I thank you for the opportunity given to me to participate in the discussion on the
Supplementary Demands for Grants for the year 2017-18 presented by our hon. Finance Minister.

Sir, Supplementary Demand is really a continuation of the Budget that we have already discussed in this House. Here, the Supplementary Demands
for Grants include allocation of funds to Ministries like Home Affairs, Industry, Medium and Small Scale Industries, Science and Technology and some
others. I fully support it because there is a need for allocation of additional funds to these Ministries and that is why this allocation is made. In this
connection, I would like to speak on national issues and also State level issues.

15.26 hours (Shri Hukum Singh /n the Chair)

When we review the economic situation in the country, the claim of the Government for the implementation of demonetization is still not proved
correct with evidence. We hope that at least now the Finance Minister may come forward to inform as to how much black money has come due to
demonetization of currency notes. I do not want to go into other issues in detail which we have already discussed. But the Governor of the Reserve
Bank of India failed, Finance Minister failed earlier and the Prime Minister also failed to clarify the details. So, this is the time for the Government to
come out with clear figures. The Leader of the largest opposition group has already made it clear as to how much black money has come. Therefore,



the Government has to clarify this.

We are always in favour of taking strong action against corruption and fake currency notes. By without resorting to this drastic step, the Government
could have taken necessary action against corruption through the Income Tax Department, Vigilance, Enforcement Directorate and even through the
CBI. So there was no need to take such a drastic step of demonetization to achieve this aim. Moreover, the Prime Minister himself has made it clear
that 90 per cent of black money is outside the country. So, we would like to know as to what action you have taken to bring back the black money.
This also has to be clarified.

With regard to fake currency notes, it is true that we are against it. But according to the Government report, it works out to 0.227 per cent only. It is
true that there is black money in the country. It is not in the form of currency notes, but it is in the form of land or jewellery or securities. So, the
Government has to take serious note of this. The action taken by the Government through demonetization has affected almost all sections of society,
which has been stated by all the Members. The construction sector, manufacturing sector, services sector and even the day-to-day life of people are
all affected. That is why, even in the Economic Survey it is stated that economic growth may go down from 7.5 per cent to 6.5 per cent.

Sir, the Government says that there is a big economic growth in our country. In this connection, I would like to ask some questions. When we review

the economic progress, what is the price rise that we are having now? Our senior Member Khargeji made it clear the other day that the price of
crude oil in the international market has come down drastically. But at the same time, the price of petrol and diesel has gone up in our country. What
is the mechanism that you have adopted in this respect? You have increased the Excise Duty on petrol and diesel 10 to 12 times. That is one of the
main reasons for the price to go up. So, can you say that this is a sign of economic growth?

For example, take the case of unemployment. On this, you said that the Government is going to give jobs to three crore people. But you have given
jobs to only 1.30 lakh people. This is the reality. The unemployment has grown by 4.9 per cent. In 2015-16, the figure of unemployed persons was
17.1 million, in 2016-17 it has touched 17.8 million and in the next year it would be 18 million. Can we say that this is a sign of growth?

Let us take agriculture sector. Almost all the Members of the House have talked about suicides of farmers. The main problem faced by the farmers is
that they are not getting remunerative price for their produce and they are not getting cheap loans. It is true that in the Budget you have allocated
Rs. 10 lakh crore for agriculture credit. It is good. But at the same time, what is the interest rate? It is 12 per cent or 14 per cent, not four per cent
as stated by Swaminathan Commission. So, the position of the farmers in this country is really pathetic. This has been stated by all the Members of
this House.

Coming to the manufacturing sector and the industrial sector, we do not see any positive growth, but we see only negative effects.
So, we could not come to the conclusion that the better growth rate is due to because of these factors.

Sir, the Finance Minister of Kerala has stated that the income of the State has gone down by Rs. 3,000 crore to Rs. 4,000 crore as demonetisation
has affected almost all the sectors in the State of Kerala. The major issue in the agricultural sector, as stated by other hon. Members also, is the fall
in price of the cash crops as well as agricultural crops. What measures, the Government is going to take, is not clear.

One of the main sources of income of our State is the earnings from the NRIs, but the Central Government has completely failed. They have not
made an allocation of even one rupee for these NRIs. Our State Government has presented its budget. We have made so many welfare schemes
including a pension scheme. When the Government is getting crores and crores of rupees, I hope while bringing the Supplementary Demands for
Grants, some amount would also be allocated for the NRIs also.

Sir, the hon. Finance Minister has stated that there is high allocation of MNREGA Scheme, but it is only Rs. 5,000 crore as compared to the last year;
and crores of rupees are due to the various States. I know that in my own State, when we go to the Vigilance Monitoring Committee, the Panchayat
persons tell us that they are not getting wages for the last one to two months. The MNREGA is a noble and model Act passed by this Parliament for
asset creation and employment generation. So, more and more amount should be allocated. But I do not think that the Government has included it in
the Supplementary Demands.

Sir, they have not shown any justice to the hon. Prime Minister because the PMGSY is related with the Prime Minister's schemes. It was Rs. 19,000
crore last year and this time also, it is just Rs. 19,000 crore. So, there is no increase in its allocation, which should be enhanced.

The allocation for the welfare of SCST people is really low compared to their population as far as India is concerned. That is also true in the case of
the minority. So, it needs to be enhanced.

Sir, there is very severe drought condition as also stated by other hon. Members in five to six States of India. We are also facing the same issue in
Kerala. So, I would request the Government to send a special team to all these States and give sufficient assistance to them. The Government has
declared Rs. 10 lakh core. I said that it is a good step. But at the same time, I would request that interest free loans should be given especially to
the paddy farmers. The interest should be from zero per cent to a maximum four per cent as stated earlier.

The Government of Kerala has been implementing a better PDS system and giving food grains to a large number of people. When the Food Security
Act was passed by this Parliament, I congratulated them saying that it was really a good Act. But Kerala and Tamil Nadu have suffered much
because we have been making better PDS system. Earlier, we were getting 16 lakh Metric Tonnes of food grains but now, it is 14 lakh Metric Tonnes
being given to us. With this small amount, how is it possible for the State of Kerala to give sufficient food grains? So, I would request the
Government to look into this. An all-Party delegation had decided to come and meet the hon. Prime Minister but unfortunately, whether it is right or
wrong, they have not got the permission to come here and meet the hon. Prime Minister. I would, therefore, request the hon. Prime Minister and the
Government to take it as a very, very serious matter.

Sir, I am just concluding. Banks are giving loans, I fully agree. They give loans to students, farmers and also other persons. Though people are
remitting principal amount and the interest amount, yet they are getting notices from the banks to pay more and more. I would request the
Government to look into it so that the banks are not allowed to exploit people by their pulls and pressures.



HON. CHAIRPERSON : Mr. Karunakaran, please conclude, now.
SHRI P. KARUNAKARAN : Sir, give me just, two minutes.
HON. CHAIRPERSON: No. You conclude within a minute.

SHRI P. KARUNAKARAN : Okay, Sir.

Sir, we met the hon. Prime Minister also. The Government of Kerala has been running the Government lotteries. It is not the private lottery. It is fully
for the welfare of poor people. It is for giving financial assistance to patients. But this time, a service tax has been imposed on the lottery system,
that too, with retrospective effect from 2008, which is causing a great burden. So, I would request the Government to make some changes as far as
this issue is concerned.

With these few words, I conclude. Thank you.

*SHRI A. ARUNMOZHITHEVAN (CUDDALORE): While supporting the Supplementary Demands for Grants pertaining to Budget (General) for the
year 2016-17, I am indebted to our beloved leader Dr. Puratchith Thalaivi AMMA as always.

The third and final batch of Supplementary Demands for Grants for an additional expenditure of Rs. 11 lakh and 35 thousand crore for the current
fiscal year ending March 2017 have been placed before the Parliament for its approval. An amount of Rs. 10 lakh and 11 thousand crore will be spent
towards repayment of cash management Bills under the market stabilisation scheme. There will be a net cash outgo or extra spending will be only
Rs. 14,786 crore. However it will be matched by savings of the ministries and enhanced receipts from taxes. There is a proposal for spending an
extra Rs. 3,293 crore for One Pension (OROP). Moreover the government will also spend Rs. 3,843 crore more for fertiliser subsidies, Rs. 900 crore
for providing grants for creation of capital assets under the Pradhan Mantri Gramin Awas Yojana; and Rs. 1,504.32 crore for Micro and Small
Enterprises. I should mention that Our Revered Leader late Hon. Chief Minister Puratchi Thalaivi AMMA had sought a Special Relief Package for the
MSME Sector for the damages caused by the torrential rains and the consequent flooding in the area around Chennai which inflicted enormous losses
on MSMEs - damaging plant and machinery, buildings and stocks of raw materials and finished products. Since these units have suffered last year
heavily and could not get full package, the ministry of finance may be instructed to advise RBI to consider providing a moratorium of six months up to
30.6.2017 on the loan repayment by the MSME units.

The other spends involving cash outgo include Rs. 3,500 crore for providing additional fund for operation of Price Operation Cell under the "Price
Stabilization Fund" scheme. I also welcome the proposal for the transfer of Rs. 5,889 crore of unclaimed money to Senior Citizen Welfare Fund.

I want the Government to list out in public the ways and means of utilizing the Senior Citizen Welfare fund. We should ensure that our senior citizens
lead a comfortable life with health support systems in place.

It is also a matter of praise that the Union Government has increased allocations for social schemes including the Mahatma Gandhi National Rural
Employment guarantee Scheme (NREGA). There is additional allocation for laying of roads as well as building of irrigation infrastructure to spur
economic activity in rural areas. During the current year 2016-17, the State has achieved 34.13 crore man days and has complied with the directives
of Ministry of Rural Development on a priority basis. Since the entire State has been declared as drought hit poor households are entitled to
additional employment of 50 days per household over and above 100 days to ensure livelihood for the rural poor. Due to this, the persondays
generation has increased from 12 lakhs to 18 lakhs per day. Consequently the wage liability has also increased. But there is a delay in payment of
wages due to the paucity of funds and the outstanding committed wage liability is Rs. 633 crores. The delay in payment of wages has put the rural
poor to a lot of hardship, especially women, who constitute 86% of the MGNREGA workers. We request the Government of India to immediately
release Rs. 633 crores under the wage component and to also ensure funds flow for the wage component continues uninterrupted.

It is important to say that an amount of Rs. 3,000 crore is sought as a supplementary demand for assisting the States affected by natural calamities
under the National Disaster Relief Fund (NDRF). Tamil Nadu has demanded a sum of Rs. 39,565 crore from the National Disaster Response Fund. A

Central Team visited Tamil Nadu from 21 St to 24", January, 2017 to make an on - the - spot assessment of the drought situatin. Due to the heaby
damages inflicted by cyclone "VARDAH", the State Government of Tamil Nadu incurred a total of Rs.2944 crores on immediate relief, including Rs.
585 crores for immediate relief after cyclone Vardah and Rs. 2359 crores for Drought Relief so far, The State Disaster Response Fund (SDRF) of Rs.
713 crores for 2016-17 has been fully exhausted.

Hence the State Government of Tamil Nadu urgently requires central assistance from the National Disaster Response Fund (NDRF) to take up
drought relief and rehabilitation measures in the State. An amount of Rs. 2500 crores should be allocated to Tamil Nadu from the NDRF to enable
taking up relief and rehabilitation measures to mitigate the drought situation. Moreover The State Government had requested for a special
assistance of Rs. 25,913.45 crores for temporary and permanent restoration through two separate Memoranda.

The Ministry of Law and Justice has placed the onus on State governments for providing funding for strengthening the Justice Sector over the award
period of the 14" Finance Commission. For Tamil Nadu the total cost is Rs. 542.13 crores. The Government of Tamil Nadu is committed to provide
adequate infrastructure for the judiciary. However, the very adverse treatment meted out to Tamil Nadu by the 14 th Finance Commission compels

the State to seek a special allocation of Rs. 542.13 crores either under the Centrally Sponsored Scheme for Infrastructure Facilities for Judiciary or
out of the special allocation available with the Ministry of Finance or the NITI Aayog.

As a supplementary demand, the Union Government has sought Parliament's nod for transferring of Rs. 5,203 crore from Krishi Kalyan cess to Krishi
Kalyan Kosh, a fund created for the purpose. The Proceeds of 'Pradhan Mantri Garib Kalyan Cess', which are at present not shareable, should be
shared with the State Governments. Therefore, Government of India may kindly consider allocation of atleast Rs. 740 crores under Rashtriya Krishi



Vikas Yojana for the year 2017-2018 and release the funds without any restrictions.

It was the goal of our Reverd Leader the late Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma to promote public transport of various
forms including metro rail to ensure that the share of public transportation in Chennai city is substantially increased.

The Phase-I extension of Chennai Metro from Washermenpet to Tiruvotriyur/WIMCO Nagar covering further 9.51 kms at the cost of Rs. 3,770 crores
has been approved by the Government of India and the work was also inaugurated by our Revered Leader Puratchi Thalaivi AMMA. There is a need
to substantially expand the metro rail network in the city of Chennai. For Phase II of Chennai Metro Rail Project, a detailed feasibility has been
approved by the Government of Tamil Nadu. I urge upon you to kindly consider resolving the pending issues and allocate adequate funds for speedy
implementation of Chennai metro Rail Phase II Project, which will address the ever growing voluminous traffic in Chennai.

Besides all these demands, my sincere appeal to you is to immediately allocate adequate funds to Tamil Nadu, We support the Supplementary
Demands for Grants seeking more funds to a progressive State Like Tamil Nadu.

SHRIMATI BUTTA RENUKA (KURNOOL): Thank you, Sir, for giving me this opportunity to speak on the Supplementary Demands.

We have just passed through a significant phase in the process of strengthening the economic and financial systems wherein a number of Bills
have been brought before this House. They have been passed and the implementation of most of them has started.

Another milestone in our economic and financial sphere is the demonetization initiative which raised a lot of apprehension in the minds of
various people. However, people have been put to some inconvenience, the effect of the demonetization is positive. Demonetization is the most
dashing and daring step. As feared, there is not much impact of demonetization on the GDP and I am sure that GDP will grow at a faster rate.

This pro-activeness on the part of the Government is most welcome and we look forward to more such initiatives to ensure efficiency in
managing our economy.

In spite of all these legislations, the farmer's position has not improved a bit. Farmers did not receive any drought relief so far in many States.
The MSP increase for various crops was very insignificant. If farmers do not get remunerative price for their crops, how do we expect our farmers to
do better? It is the middlemen and the corporate retail giants that are taking advantage of the vulnerable farmers. After the demonetization banks
have yet to start their rural credit which is seriously affecting the farming activity. Therefore, I request the Central Government, as they promised
the UP farmers to waive their loans, we expect the Government to consider our State farmers too.

Many farmers are presently borrowing loans at a very high interest rate. Even the micro finance companies are charging high rates of interest.
I request the hon. Finance Minister to initiate measures to regulate the micro finance companies as it is done for the commercial banks. What is
important for the country is to ensure that all farmers access bank credit. The Union Government, particularly, the Prime Minister should focus on
this important issue and ensure that every farmer gets bank loan.

I represent Kurnool constituency which is a perennially drought prone area, witnessing farmers and agricultural labour migrating to other parts
of the country in search of livelihood. For those remaining in villages, it is hunger due to food and water. Right to life is a fundamental right and we
must not allow any citizen of this country to die on account of hunger and lack of drinking water.

The plight of the weaving community is of much concern and requires immediate attention. After the farming community, weavers occupy a
significant place in the rural economy. Modernization of the textile industry has made many weavers as labourers. Though many schemes have been
designed for the handloom sector, these schemes have not been given due importance by the State Governments and this community is not reaping
the benefits of such schemes. I request this Government to take steps to provide relief to the people depending on the Handloom Sector.

I would like to highlight another important area of rural housing. Poverty and housing has a strong co-relation. Buying a house is a dream of
every citizen of this country but it is beyond the scope and means of a large number of population. The Pradhan Mantri Awas Yojana is a right step in
this direction. We have to step up the allocation to this sector to achieve meaningful success under this program.

Rehabilitation of slum dwellers is a major challenge in urban areas. We are unable to combat this problem mainly because the number of
people below poverty line in urban areas is growing day by day because of natural increase in population and migration of rural labour into urban
areas. This is a major concern for all of us. I take this opportunity to commend this initiative of the hon. Prime Minister in launching the ambitious
scheme of 'Housing for all'. In this connection, I request the Government to provide subsidized housing, preferably free housing, community shelters
etc.

People living on pavements in cities should be brought under proper shelter. The main concern of the people of erstwhile Andhra Pradesh is the
special status which was promised when the State of Andhra Pradesh was divided. I request the Government to take this in a positive way and grant
special status to the residuary Andhra Pradesh. The Government can promote the spirit of 'Make in India' programme through offering a special
status by encouraging the industries set up in our State.

I thank you for giving me this opportunity. Thank you Sir.
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Government is well on track to meet its fiscal deficit targets.
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+ SHRI K. ASHOK KUMAR (KRISHNAGIRI): While supporting the Supplementary Demands for Grants pertaining to Budget (General) for the
year 2016-17, I am ever grateful to our beloved leader Dr. Puratchiththalaivi AMMA for the gracious blessings showered on every righteous person
committed to serve this humanity.

Hon. Finance Minister submitted the third and final batch of Supplementary Demands for Grants entailing an additional expenditure of Rs. 11 lakh
and 35 thousand Crore for the current fiscal year ending March 2017. Out of which it is said that as much as Rs. 10 lakh and 11 thousand Crore will
be spent towards repayment of cash management Bills under the market stabilisation scheme. However, the net cash outgo or extra spending will
be only Rs. 14,786 crore, It is also learnt that the rest will be matched by savings of the ministries and enhanced receipts from taxes. The
Government will stick to its fiscal deficit target of 3.5% of GDP for 2016-17, despite Rs. 14,786 crore of extra spending.

Given the higher tax collection from Income Disclosure Schemes, we hope that the additional spending will be easily funded without widening the
fiscal deficit. As the schemes for unearthing black money have helped the Union government in shoring up revenues, that should now be ploughed
back to social schemes. The Finance Ministry has sought the approval of this House for spending an extra Rs. 3,293 crore for payment of arrears
towards 7t Pay Commission award and One Rank One Pension (OROP). The Government will also spend Rs. 3,843 crore more for fertiliser
subsidies, and Rs. 900 crore for providing grants for creation of capital assets under the Pradhan Mantri Gramin Awas Yojana.



As much as Rs. 1,504.32 crore has been provided as contribution under credit support programme for augmentation of funds to the corpus for Credit
Guarantee Trust Fund for Micro and Small Enterprises. Our Revered Leader late Hon'ble Chief Minister Puratchi Thalaivi AMMA had sought a Special
Relief Package for the MSME Sector for the damages caused by the torrential rains and the consequent flooding in the area around Chennai which
inflicted enormous losses on MSMEs - damaging plant and machinery, buildings and stocks of raw materials and finished products. Since these units
have suffered last year heavily and could not get full package, the Ministry of Finance may be instructed to advise RBI to consider providing a
moratorium of six months up to 30.6.2017 on the loan repayment by the MSME units.

The other spends involving cash outgo include Rs. 3,500 crore for providing additional fund for operation of Price Operation Cell under the "Price
Stabilization Fund" scheme. This Price Stabilization Fund was set up to market interventions for managing prices of perishable agri-horticultural
commodities by procuring directly from farmers and later supplying at reasonable rates to consumers. I also welcome the proposal for the transfer of
Rs. 5,889 crore of unclaimed money to Senior Citizen Welfare Fund.

It is pertinent to mention that Hon. Finance Minister in his Budget speech on 1 February 2017 projected the fiscal deficit to be at 3.2% for 2017-18,
as compared to 3.5% for 2016-17. It is also a matter of praise that the Union government has increased allocations for social schemes including the
Mahatma Gandhi National Rural Emplyment Guarantee Scheme (NREGA). There is additional allocation for laying of roads as well as building of
irrigation infrastructure to spur economic activity at the hinterland.

It is important to say that an amount of Rs. 3,000 crore is sought as a supplementary demand for assisting the States affected by natural calamities
under the National Disaster Relief Fund (NDRF). Our Revered Leader Puratchi Thalaivi AMMA had also sought modification of National Disaster
Response Fund (NDRF) Guidelines to make MSMEs eligible for relief. The existing norms of the National Disaster Response Fund (NDRF) provide for
relief for loss of human life, crops, cattle, dwelling units etc. However, there is no provision for compensation to MSMEs on account of damages
suffered during natural calamities. This anomaly needs immediate rectification. I request that NDRF norms may be suitably revised and relief
provided to flood affected MSMEs in Tamil Nadu. Further, an appropriate area based insurance scheme with reasonable premium rates should also
be formulated for MSME units.

The Government of Tamil Nadu had submitted a detailed Memorandum seeking assistance from the National Disaster Response Fund and from other
Central Funds towards the cost of relief and rehabilitation measures for the prevailing drought situation in the State. The drought situation in Tamil
Nadu has been exacerbated by the non-release of water by Karnataka in accordance with the Final Order of the Cauvery Water Disputes Tribunal.
Based on detailed assessment of the drought condition based on the guidelines contained in the Manual for Drought Management, 2016, out of
16,682 Revenue villages in the State, 13,305 villages have been identified as drought affected. The State has been declared as drought affected on
10 January 2017. The Government has to provide relief to the farmers for the damages caused to the crops due to the failure of the monsoon and to
ensure drinking water supply through various temporary measures which have to be undertaken to tackle the water scarcity across the State.

Tamil Nadu has demanded a sum of Rs. 39,565 crore from the National Disaster Response Fund. A Central Team visited Tamil Nadu from 21 st to
24th January, 2017 to make an on - the - spot assessment of the drought situation in the State.

You may also recall that the State of Tamil Nadu experienced heavy floods in 2015 and in December, 2016, heavy damages were inflicted by cyclone

"VARDAH". The State Government has incurred a total of Rs. 2944 crores on immediate relief, including Rs. 585 crores for immediate relief after
cyclone Vardah and Rs. 2359 crores for Drought Relief so far. The State Disaster Response Fund (SDRF) of Rs. 713 crores for 2016-17 has been fully
exhausted. The State has spent more than three times the SDRF availability and is hard pressed to meet the further needs. Hence we urgently
require assistance from the National Disaster Response Fund (NDRF) to take up drought relief and rehabilitation measures in the State.

Hence, as demanded by the State Government, I request the Government to kindly accord immediate sanction for the release of an "on account"
payment of Rs. 2500 crores from the NDRF to the Government of Tamil Nadu to enable taking up relief and rehabilitation measures to mitigate the
drought situation. To meet the immediate expenditure on relief and restoration and other emergent works necessitated, the Government of Tamil
Nadu had released Rs. 585 crores from the State Disaster Response Fund. As expected, the assessment of damages revealed that the requirement
of funds for relief and restoration is much higher than the financial resouces available with the State. The requirement of funds was assessed at Rs.
22,573 crores. The State Government had also requested an immediate 'on account' release of Rs. 1000 crores.

A Central Team had also visited the cyclone affected areas for an 'on the spot' assessment. However, so far no funds have been released by the
Government of India. I request that funds to meet the relief and rehabilitation requirements may be released immediately.

Moreover the State government had requested for a special assistance of Rs. 25,912.45 crores for temporary and permanent restoration through two
separate Memoranda. The High Level Committee sent by the Government of India had assessd and approved the damages at Rs. 1737.65 crores.
The Government of India had released only Rs. 1365.67 crores from the NDRF, and the remaining Rs. 371.98 crores was adjusted with the SDRF
balance available with the State. Thus, Tamil Nadu was deprived of Rs. 371.98 crores, which was its due relief assistance as per the procedure
prescribed by Government of India. I want that amount to be released to Tamil Nadu immediately.

As a supplementary demand, the Union government has sought Parliament's nod for transferring of Rs. 5,203 crore from Krishi Kalyan Cess to Krishi
Kalyan Kosh, a fund created for the purpose. The proceeds of 'Pradhan Mantri Garib Kalyan Cess' are at present not shareable. Hence, we request
that the 75 per cent of the proceeds of the Pradhan Mantri Garib Kalyan Cess be provided to States for implementation of welfare schemes, in
particular, in agriculture and the unorganized sectors. The amounts deposited in the 'Pradhan Mantri Garib Kalyan Deposit Scheme' should be passed
on to State Governments as interest free loans in the same proportion as is being done with Small Savings, Loans, i.e. based on where the deposits
are received.

Tamil Nadu is a forerunner in the effective implementation of various Schemes for the benefit of the farming community. Particularly, the Centre -
State shared scheme of Rashriya Krishi Vikas Yojana (RKVY) has always been successfully implemented in Tamil Nadu to bring in the desired
benefits to the farmers. The State has always remained in the fore-front with respect to planning, implementation, documentation and reporting of
RKVY. This huge 53% reduction in RKVY allocation has affected the implementation of various farmer welfare schemes being implemented in Tamil



Nadu. Such uncertainty in allocation also hurt the credibility of Centrally Sponsored Schemes and disrupt their implementation. As Tamil Nadu
continues to reel under drought conditions, the State government is evolving various projects focusing the mitigation of drought in 2017-18.

Therefore, Government of India may kindly consider allocation of at least Rs. 750 crores under Rashtriya Krishi Vikas Yojana for the year 2017-18
and release the funds without any restrictions.

Besides all these demands, my sincere appeal to the Government is to immediately allocate adequate funds to Tamil Nadu, be it from the National
Disaster Relief Fund or Garib Kalyan Cess. We support the Supplementary Demands for Grants seeking special care and attention to the unfulfilled
demands of Tamil Nadu.
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*SHRIMATI APARUPA PODDAR (ARAMBAG):, The Indian economy has been tied in knots. The macro-economic indicators indicate a placid surface.
But underneath the rumblings of discontent are palpable growth has slowed as a result of demonetization, the principle indicator of a vibrant
economy, gross capital formation has dipped, the two building blocks of a competitive economy, health and education are still in a shambles and
most importantly, India seems nowhere close to figuring out of jobs strategy.

The Budget lacks a clear vision, idea and step to create new jobs. For farmers also there is no clear vision. There is no hope of revival of the
country's economy. There is a decline in both revenue and capital expenditure. The fiscal deficit target has been achieved through expenditure
reduction. The total revenue receipts have come down from 9.4% of GDP in 2016-17 revised estimate to 9% GDP in Budgets estimate of 2017-18.

Farmers are reeling under financial problems, but no relief has been given to them. India's economy is also based on agriculture, the budget is
clueless, baseless, mission less and action less to the farmers community. No roadmap for the country is given or drawn.,

Demonetization has rendered a lot of small artisans jobless. We were expecting some package to revive the trade. In West Bengal the hon.
Chief Minister has given special package to the people who have lost jobs due to demonetization. She is helping after they returned to West Bengal
with special package.

There is no compensation for the hardship faced by public due to demonetization. This Budget did not reflect the good days assured by Hon. Prime
Minister of India.

The Government came into power by misleading the youth of the country. However, nothing has been provided in the Budget for job creation.

The Central Government budget has come as a huge betrayal of the expectations of women and children of the country. Essential funds for the
safety of women have not be allocated. A weak effort has been made to allocate only Rs. 500 crore for Mahila Shakti Kendras which is highly
insufficient.

With neglect in the allocation of funds to women and Child Welfare Ministry, it is evident that little will be done to facilitate the fundamental right to
life and equality.

Building of a greater number of crA“ches and working women hostels have been ignored.

No special budget is seen for basic needs like toilets for women, there is no provision of nutrition for girls and subsidies in education of girls so that
more girls could join school.

Our Kanyashree Scheme in West Bengal by our Hon. Chief Minister is appreciated internationally.
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*SHRI PR.SUNDARAM (NAMAKKAL): Hon. Chairman Sir, Vanakkam. Although our Almighty Hon. Amma is no more alive, I start my speech with her
fond memories. Sir, People had more expectations in the Budget presented after the demonetization drive of the Government. As a relief measure,
the Union Government has increased the allocation of funds for several Schemes. [ welcome this. Although the Government has waived the 60 days’
interest of agricultural loans taken by farmers, as a relief measure, I urge that all the short term loans should be waived so as to benefit the
agricultural sector. Moreover 10 lakh Crore is the target set for farm credit this year which I welcome wholeheartedly. An amount of Rs. 40,000
Crore has been allocated for NABARD Bank. Besides this, the allocation for upgrading our water-bodies has been increased from the present Rs.
20000 Crore to Rs. 40000 Crore. I welcome this, as well. In comparison to the urban areas, the number of poor people in the rural areas is more.
Particularly, the farmers of Tamil Nadu have been facing several problems. Severe drought on one side and devastation caused by cyclones and
floods on the other side. Due to these changing factors, agricultural activities are hampered very much. Even farmers of Tamil Nadu are on strike
today in Jantar Mantar, New Delhi. I urge that the loans availed by farmers should be completely waived. The Union Budget proposes to uplift one
Crore poor people who are below the poverty line, by the year 2019. With a view to double the farmers' income, the Government has said that Rs. 3
lakh Crore will be spent under Mahatma Gandhi NREGA Scheme. This Government came up with Sansad Adarsh Gram Yojana for rural development.
Under this Sansad Adarsh Village Development Scheme, every Member of Parliament can adopt a village for implementing several developmental
Schemes of the Government. But adequate funds are required for implementation of developmental schemes in such adopted villages. I urge that the
Union Government should directly engage in implementing the centrally sponsored schemes in such Adarsh Villages. Moreover, MPLAD funds should
be enhanced from the present Rs. 5 Crore to Rs. 10 Crore.

The Union Government has proposed to create 5 lakh small water bodies under MG NREGS during the year 2017-18. Within March this year,
10 lakh such water bodies are being planned to be created. But many of these water bodies are affected because of encroachment. These water
bodies, particularly the lakes have become dumping grounds for waste generated in urban areas. I therefore urge upon the Union Government to
allocate more funds for revival of all these water bodies. The Union Government emphasized for introduction of Food Security Scheme as regard
Public Distribution Scheme is concerned. But Hon. Puratchithalaivi Amma insisted that if the food security scheme is implemented it would not
benefit the poor people. Hon. Amma objected to the implementation of food security scheme which was feared to lead to reduction in allocation of
food grains under PDS to States. Since Tamil Nadu Government has agreed to implement the food security scheme in the State, there is fear in the
minds of common man that whether he will get essential commodities through ration shops or not?. People of Tamil Nadu are unable to get food
grains through ration shops across the State. People are on streets agitating in the State demanding supply of essential food grains through fair price
shops. I urge upon the Union Government should take necessary steps to ensure that all the ration card holders in the State of Tamil Nadu get all
the essential food grains that are due to them under PDS. The Union Government should not also reduce the allocation meant for Tamil Nadu under
PDS. Former Chief Minister of Tamil Nadu Shri O. Paneerselvam met Hon. Prime Minister in Delhi and demanded to take necessary steps for
organizing the traditional sport Jallikattu in the State of Tamil Nadu. With the permission of the Ministry of Home Affairs followed by the approval of
Hon. President, we were able to organize Jallikattu in the State of Tamil Nadu. I wholeheartedly thank the Union Government and the Makkal
Selvam, People's leader Hon. O. Paneerselvam for his unwavering efforts.

Fishermen issue is a long pending one. Lankan Navy time and again attack our innocent Indian fishermen, particularly of Tamil Nadu in

international waters. The Lankan Navy personnel do damage the fishing nets and boats of our Tamil fishermen. It is a continuing problem. On 6t of
March 2017, Bridjo, a fisherman from Thangkachimadam of Ramanathapuram district of Tamil Nadu was shot dead by the Sri Lankan Navy besides



damaging his boat. The Lankan Navy has no right to kill our Indian fisherman. I urge upon the Union Government to take necessary steps to find a
permanent solution to this perennial problem. I urge that the hydrocarbon extraction in Neduvaasal should be stopped. It may bring more harm to
the people and the environment of that area. I once again urge that the Union Government should give up the exploration work relating to
hydrocarbon in Neduvaasal and other areas of Tamil Nadu.

HON. CHAIRMAN: Please conclude.

SHRI PR. SUNDARAM: Sir just a minute. Hon. Amma had demanded for setting up of Cauvery River Water Management Authority whenever Amma
had the opportunity of meeting the Hon. Prime Minister. I urge that the Cauvery River Water Management Authority should be set up without any
further delay.

HON. CHAIRMAN: Please conclude.

SHRI PR. SUNDARAM: Sir, the neighbouring States of Tamil Nadu like Kerala, Andhra Pradesh and Karnataka are engaged in building check dams
across various rivers like Cauvery, Bhavani, Palar, etc. I want that to be stopped. In my Salem district, Salem Steel plant has been functioning
efficiently. There is a move by the Union Government to privatize this Salem Steel Plant. I urge that the efforts to privatize this Salem Steel plant
should be stopped at any cost. Sir. Moreover the airport in Salem is closed. I want the Salem airport to be made operational soon. Thank you.
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MOHAMMED FAIZAL (LAKSHADWEEP): Thank you Madam for allowing me to speak on the Supplementary Demands for Grants (General) 2016-
17....(Interruptions)

Madam, I would like my sincere requests to be included in this Supplementary Demands for Grants. I have raised them before this House
several times. Since 2000 onwards our PDS allocation has been limited to 4,620 metric tonne. Our population has gone up to 70,000 after 2011
census. We have been under supplied the PDS quantity. So, if this Supplementary Demand can include a special package for Lakshadweep, including
supplying 100 metric tonne rice, which will cost only Rs.1.5 crore to Rs.2 crore, it will be of great help to our islanders.

My second request which I have also raised during 'Zero Hour' is regarding the harbour development. We do not get sufficient funds for the
development of harbour infrastructure which in turn is given to the Andaman and Nicobar Islands. From Andaman and Nicobar Islands it comes to
Lakshadweep. Most of our harbour development programmes especially, construction of breakwaters, deepening and widening of hindrance
channels, modernization of eastern jetty sets, have stuck up due to non-allocation of fund from the Home Ministry or from the Finance Ministry. So, if
this Supplementary Demand can consider this request of Lakshadweep it will be of great help to the people in embarkation and disembarkation.

I am thankful to the Government that around 33 per cent of the people have been covered for health insurance. The left out people are only 12,000
in number, which are just 1200 families. If those people can also be included it will be a universal insurance coverage.

Everyone speaks about agriculture. Last day Sikkim has been declared an Organic Place. Lakshadweep is yet to be declared as the organic place
though we are also not using a single fertilizer Our coconuts are grown naturally. For getting the organic certification there is some expenditure
involved. I would request that it can also be included in these Supplementary Demands.

The most important request is regarding the night landing facility. I have met the hon. Prime Minister also in this regard. After 4 o'clock or 5 o'clock if
any emergency happens in Lakshadweep, we are not in a position to fly helicopter to Cochin. To enable that we need to develop night landing
infrastructure, which costs a little more. I know this Government gives more value to the people rather than money. If some money can be allocated
for developing night landing facility in Lakshadweep it will be a great help.

Finally, Madam, nowadays we have started exporting our dry Tuna fish to other countries directly. Lakshadweep is having very good quality Tuna
fish. There is no export incentives so far provided for the export of dry Tuna fish. This can be considered in these Supplementary Demands. With
these words, I conclude. Thank you very much.

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you very much Madam Speaker.

Madam, I rise to oppose the third batch of the Supplementary Demands for Grants which comes to around Rs.48,181.39 crore. Madam, the
amount of the first batch of Supplementary Demands for Grants for the Financial Year 2016-17 was Rs.99,992 crore. That is around Rs. 1 lakh crore
which we have passed in the last Session. The second batch of the Supplementary Demands for Grants for 2016-17, which we have passed, is
Rs.59,978 crore. Madam, in total, in the Financial Year 2016-17, Rs.2 lakh crore has been coming before this House as the Supplementary Demands
for Grants. The total Demands to be voted is around Rs.20 lakh that means 10 per cent of the total demand is to be voted by means of the
Supplementary Demands for Grants. It is not a fair and proper budgeting process. So, I would like to reiterate what the Public Accounts Committee
had stated. Madam, the Public Accounts Committee had several times expressed displeasure and concern over the lack of oversight in effective
monitoring and bad-planning on the part of the Budget Controlling Authorities of various Ministries and Departments in preparing the Budget
Estimates as well as the Supplementary Demands for Grants.

The Public Accounts Committee further reiterated that there should be a scrupulous scrutiny of the budget proposals, rigorous monitoring of
the expenditure and strict compliance of the general finance rules to eliminate possibility of excess expenditure, under-spending and wrongful
appropriation. The Government is going to pass the Budget fully. In the history of the Indian Parliament, I think this is the first time that the full
Budget is going to be passed. So, my suggestion to the hon. Minister is to have a strict compliance of the financial rules and the directions of the
Public Accounts Committee.

Madam, I come back to the third batch of the Supplementary Demands for Grants, that is, Demand Nos.1, 20 and 22. If you go through all
these three Demands, the amount is more than Rs.5,000 crore. I would like to seek an explanation from the hon. Minister as to why this huge
amount is coming as Supplementary Demands for Grants. What are the reasons for this?

Now, I am coming to Demand No. 32 regarding transfer to the States. I do accept that the States' share has been increased to 42 per cent by
the Finance Commission. But, at the same time, you may kindly see that the cess and surcharge have been increased. The cess and surcharge are
not coming within the divisible pool. The Centre has increased surcharge and cess thereby shrinking the divisible pool indirectly. Till 2015-16, the
surcharge and cess was only five to six per cent of the gross tax revenue. Now, it has been increased to nine per cent. That means, in effect, the
States are getting 35 per cent of the gross tax revenue. It is a theft of the divisible pool through imposition of surcharge and cess. The divisible pool
shall not be decreased by more and more levy and cess and surcharge.
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ADV. JOICE GEORGE (IDUKKI): Madam, much has been said about the farmers and the need to develop infrastructure and all. I would confine
myself to only one point which is one of the major impediments in implementing the developmental projects in our country.

There has been a decrease in the spending on the infrastructure due to environmental clearance. There is no quarrel on the point of conserving our
environment and nature. But due to international intervention and for the purpose of protecting the international interest, some international
interests are being infiltrated into our administrative system. One such example is the report submitted by the Western Ghats Ecology Expert panel
in the year 2011. It gave certain recommendations to declare some areas as ESA in the Western Ghats.

On April 15, 2013, a high level working committee headed by Dr. Kasturirangan submitted its report for declaring certain areas as ESA. But to
the surprise of everybody, on November, 13, 2013, the Government of India had issued a notification under Section 5 of the Environmental Protection
Act imposing certain restrictions on the developmental activities. Due to that notification, in my constituency also, the construction of Government
medical college, hospitals, schools and everything else has been stayed. The draft notification was issued on 10t March, 2014 which was renotified
on 4t September, 2015 and again on 27t February, 2017. Now, the Government has issued another draft notification and it is waiting for a report
from Tamil Nadu. The National Green Tribunal has issued an order enabling the Central Government to have notifications State-wise. But the
Government is not taking any steps. So, for the purpose of ensuring development and the well being of the people, there should be a final
notification.

I urge upon the Government and the Prime Minister to have a final notification,
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*SHRI S.P. MUDDAHANUME GOWDA (TUMKURY): The Budget presented by the Hon'ble Finance Minister, Shri Arun Jaitley, for the year 2017-
18 is, to some extent, disappointing. Lot of Members of Parliament have participated in the discussion and have stated many factors with regard to
the General Budget 2017-18. Few Members have welcomed the budget and majority of the Opposition Members have opposed the Budget. I oppose
the Budget for the following few reasons.

In my observation and perception, this budget is highly prejudiced, partial, passive, paradoxical and pathetic. The Budget is more of a corporate-
friendly budget, than a common-man friendly budget.

The Finance Minister's tax proposals show that the Government has given concessions to upper strata, to business class while it has imposed a
burden on common man. Is it not then correct to call this a pro-rich and pro-corporate Budget?

The budgetary allocations for the poor, Scheduled Castes, Scheduled Tribes, women and children have not been upto the expectations. Therefore,
this budget is highly prejudiced against the poor, SCs, STs, women and children.

In a welfare state, development cannot be measured only on the basis of high-rise buildings, smart cities, high-speed trains, Digital India, Make in
India, etc. In fact, the yardstick of development should be on the basis of people's education, employment, health-care, fooding, housing, etc. These
things are not visible in this budget. Hence, this budget is dismal and pathetic.

The Government of India has not mentioned anything about the Minimum Support Price (MSP) to the farmers who grow agricultural products.
Agriculture is the backbone of the country. Much importance should have been given for encouragement of the farmers to grow more to meet the
self-sufficiency in food production. But, unfortunately, the Hon'ble Finance Minister has not given any attention towards this side. As of now. the
country is not self-sufficient in food production. Knowing fully well about the situation, the Hon'ble Finance Minister has failed to provide any
importance for this sector, though they have been declaring that agriculture is also one of the priority sectors in the country.

Our PSU Banks are not performing well. All put together, NPAs or distressed loans, it comes to around 20 per cent. May be that, even in 2008, at the
worst crisis, none of our banks suffered; none of the banks were closed. But now the thing has come to that precipice that maybe the banks will
suffer very heavily. World-over, they have suffered, but in India they did not suffer. Now it seems that our banks will suffer.

Lastly, I request the hon. Finance Minister to increase the MPLADS funds to Rs. 15 crore so that the Members of Parliament can take up more
developmental activities/works in their constituencies and to help the people.

* SHRI GAJANAN KIRTIKAR (MUMBAI NORTH WEST): I request for making a provision of Rs. 50 crore in the Budget for creating an
awareness programme on danger of Hepatitis B viruses (HBV). Infected persons are unaware of their chronic carrier status and continue to infect
others for decades and eventually burden the society with loss of productive workforce and health care system with expenses for treating liver
failures, chronic liver diseases and cancer. The World Health Organisation has assured full co-operation and assistance for controlling Hepatitis B
viruses (HBV). Mega Bollywood Star, Shri Amitabh Bacchan has agreed to be a Brand Ambassador for the programme.

Sickle cell disease is a hereditary disease found mostly in remote rural areas of Adivasis. Arteries get blocked due to red cells in the blood and
different parts of body will not work since oxygen supply to them is stopped. It is a contagious disease. It is very difficult for doctors to diagnose it.
There is no suitable medicine for the disease. Since Adivasi population is concentrated more in Vidarbha, Palghar and Thane districts of Maharashtra,
it is requested to make a provision in the Budget for setting up Research Centers for controlling sickle cell disease in these areas.

National Rural Health Project is a government of India sponsored project. In fact, this project has proved very useful for rural people for treating a
number of diseases and maintaining general health. It is understood that the project would be discontinued after 2017 as per validity period. If it is
so, rural people would suffer very badly. Further, like RMOs, Nurses, District Programme Officers, Clerks, Data Entry Operators and other working on
a contract basis would be rendered jobless. They can't find jobs elsewhere because they are over aged. Moreover, their families also would suffer



and starve. It is requested that a provision be made in the Budget for continuing the National Rural Health Project without any break.

It is good to see that the National AIDS Control Institute, New Delhi runs different programmes all over India to minimise and control AIDS. But,
unfortunately, such programmes have been discontinued in the State of Maharashtra. There is an apprehension in the minds of the people that the
number of AIDS patients will increase. Moreover, people who are working under these programmes would be rendered jobless.

I request the Government to make provision in the Budget to restart the AIDS control programme in the State of Maharashtra immediately which has
been discontinued. If it is not possible for the Central Government to absorb them initially under this programme, employment may be provided to
the remaining people under the central government Health Department on a permanent basis.

It is requested to make a provision in the Budget for opening a New Cancer Speciality Hospital, named as "Sant Tukadoji Maharaj Cancer Hospital',
at Nagpur. MAYO Hospital at Nagpur is the only hospital run by the State Government in the Vidarbha Region where limited patients could be
treated. Therefore, most of the cancer patients in that region go to either Mumbai or Pune for treatment. Sant Tukadoji Maharaj Hospital has
expressed interest in developing a new specialty hospital for cancer treatment for the benefit of the people of the region. The Government of
Maharashtra has also entered into a Memorandum of Understanding with the hospital on 28-7-2016. In order to build a cancer specialty hospital, the
Maharashtra Government has sent a proposal to the Central Government for funding it in July, 2016.

It is requested to incorporate the price of cardiac stents under the 'Drug Price Control, 2013" in order to control its price in the Budget. The cost of a
stent is Rs. 1 lakh and hospitalisation bill comes to Rs. 5 lakhs. In this connection, the Government of Maharashtra has submitted a petition to the
Central Government on 19-9-2014 but so far no action has been taken. The National Drug Pricing Authority should regulate and monitor its price
across the country.

A resolution had been passed to issue UWIN Cards to the workers in the unorganised sector, under the unorganised sector workers social security,
2008 on 13-4-2015. Of course, the Socio-Economic Caste Census was the basis for issuing these cards. But, so far, these cards have not been issued
to the workers in the Maharashtra State. The National Health Insurance Scheme has been closed. In the absence of UWIN cards, workers are not
able to avail the benefit of 'Rajiv Gandhi Jivandayi Arogya Bima' - a Maharashtra government scheme. In this connection, it is requested to
implement the orders passed by the Central Government on 13-4-2015 so that workers in the unorganised sector could receive UWIN cards.

A fund has been raised from Critical Gap Funding and different schemes of the Central Government under Rurban Abhiyan Yojana, that is,
Shyamaprasad Mukherjee Rurban Abhiyan Yojana. Last year, a few villages were selected which were provided with the fund. But, all those villages
were from Marathwada and Buldhana. The villages from Konkan have been ignored and as such remained away from development. It is requested
that following villages may be included in the Budget for providing necessary funds: Taluka Dapoli, Dist. Ratnagiri- Group Rampanchayat Shirde
Sadavli Valne; and Taluka Dapoli, Dist. Ratnagiri - Group Grampanchayat Kolthare, Panchnadi-Onarvase,

Under Swachh Bharat Abhiyan (Urban), a subsidy is being given by the central Government to the Government of Maharashtra. Maharashtra State
has also started granting a subsidy under the same scheme. Under the Central government scheme, a beneficiary gets Rs. 4000/-, whereas the
State Government grants Rs. 1000/-; and the Local Self-Government grants Rs. 2000/- for constructing a toilet in the city area. Therefore, a person
gets Rs. 7000/- altogether. However, there are a lot of difficulties for a person to get the subsidy at the same time from all the three agencies; and
it becomes difficult for any single agency to achieve the target. Therefore, it is suggested that Rs. 3 crore per annum may be granted as a special
fund to each Member of Parliament for construction of toilets in the city area of his/her constituency. It is possible for an MP to get the work done
through local agencies while utilising the MPLAD fund.

A provision be made in the Budget for doing silk business under CDP. Earlier there was a CDP scheme under the Central Government under which
farmers in Vidarbha and Western Maharashtra used to benefit through this scheme as an additional side business rather than depending on
traditional farming. The scheme has been discontinued by the Central Government which has severely affected the farmers who were dependent on
silk business for their livelihood, especially in a drought situation or other natural calamities when the main crop doesn't produce required yield.
Therefore, it is requested that a sum of Rs. 100 crore be provided in the Budget for silk related business and a grant under CSB scheme.

Minimum allocation of fund (Rs. 500 crore) under the National Rural Drinking Water Distribution Programme for 2017-18 be made in the Budget
considering consecutive droughts and acute shortage of drinking water in Maharashtra. The actual distribution was more than the sanctioned budget
for 2015-16 and 2016-17.

Schools which run on the Central Government grant do get free books, note books and other educational tools under the Sarva Shiksha Abhiyan. But
certain private schools run by charitable organisations in remote rural areas do not get grants to fulfil the real mission of Sarva Shiksha Abhiyan.
Therefore, it is suggested that a provision be made in the Budget to provide grants to the private schools run by charitable organisations in remote
rural areas.

In my constituency of 27-Mumbai North West, cremetoriums of Vadarpada kandivali (East), Oshiwara-Goregaon (West), Parasivada-Andheri (East),
Amboli-Andheri (West) and Pratapnagar-Jogeshwari (East) are in a dilapidated condition. It is requested that Rs. 50 crore be provided in the Budget
as a special case for repairing these places.
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*SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): While placing my observations on the General Budget, I am concerned about the allocation of
Rs.48,000 crore for MGNREGA, which was Rs.47,000 crore last year. When taking inflation into consideration, it is a negative allocation. It is the only
scheme, which is providing livelihood to the poor. Therefore, kindly ensure that no diversion of funds meant for this scheme is done. I would suggest
that the Centrally sponsored schemes should be monitored by the District Administration, as was done during 90's.

Allocation of funds for SC/ST is also negative. The allocation should have been Rs.96,847 crore for ST and Rs.49,920 crore for ST. I have noticed that
a lot of stress is being given to the GDP. While it would be appreciated that the growth is required, but it is not directly in proportion to the human
development. There is no development in the villages. The economic gap is increasing between the rural and urban population, the latter taking the
advantage.

There is 24% increase for the infrastructure development. But, schools and hospitals in the villages are totally neglected. Similarly, roads in the
villages are ignored. It is unfortunate that allocation of funds for education is very minimal and it is less than 4% of the GDP. There are no plans for
research, and therefore, future planned development cannot be ensured.

There is no specific plan for generation of employment for the youth. 65% of the population is below 35 years of age, but no adequate attention has
been paid for their employment.

So far as political funding is concerned, cash donation has been reduced to Rs.2000. Until and unless donation to parties is discontinued, corruption
cannot be controlled. I would request that corporates should be delinked from election funding. They are the fountainhead of corruption.

NPAs should be controlled. There are almost Rs. 7 lakh crore NPAs, which is severely affecting the economy of the country. Hence, these NPAs
should be brought down. The Government should put a ceiling on any corporate for bank borrowing. Only a handful of corporates are enjoying the
bank loan and thus bleeding the banks by NPAs.

I suggest that a certain percentage of loans be allocated to the priority sectors. Stand Up loans are inadequate for the SCs/STs women, when
compared to their population vis-A -vis overall population. As regards agriculture, allocation of Rs.51,000 crore is inadequate. Similarly, allocation for
irrigation, research and education is inadequate, thus it needs upgradation.

Additional surcharge on the rich is good. Concession to affordable housing is encouraging. Presumptive tax on small businesses is welcome. In order
to avoid misuse of capital gains, the period may be reduced to 12 months from 24 months.



As regards electoral bonds, the purpose is not indicated. There is a possibility of misuse by political parties.

Integration of existing oil companies will kill the spirit of competition amongst the companies. Alternative solution may be considered instead of
integration.

The limit of Rs.3 lakhs on cash transaction is very high and there are a lot of loopholes. Why this concession should be given to the super rich? This
is will not serve any purpose. Likewise, concession to businesses for payment of revenue expenses up to Rs.10,000/- , without paying taxes, is
unwarranted. This may be withdrawn.

Charitable institutions are conduits for evasion of taxes and no streamlining is done in the budget in this regard.

The proposed amendment to IT Act 1961 for doing away with the requirement of disclosing the reason to the assessees about the searches and
seizures with retrospective effect will lead to misuse of the provisions by the officials. It will prove to be a retrograde step.

Discontinuing the Railway Budget and merging it with General Budget will knock of the railways of its supremacy and it would lose the focus and
autonomy.

The budget has done very little to new business like Start Ups and Stand Ups. Rural India, with very high illiteracy and poverty, is not ready for
cashless economy. Digitization and cashless economy is not relevant, only except for slogans and statistical purpose. The real money is with corrupt
officials, politicians, political parties and corporates. Unless these bodies are streamlined, corruption cannot be controlled. In order to curtain black
money, check over the corporates, political parties and politicians is essential.

A lot remains to be done for Andhra Pradesh as per Reorganization Act. Some of the points are: special status to AP, Railway Zone in Vizag, major
port at Dugaraja Patnam, steel plant at Kadappa, refinery and petro complex in AP, Vizag-Chennai industrial corridor, international airport at
Vizag/Tirupati and Vijayawada, setting up Tribal University in AP, rapid rail and road connectivity, development of irrigation projects, etc.

My experience in the Parliament during the last two and a half years only reinforces and proves my belief in what G.B. Shaw observed: "Palitics is the
last resort of a scoundrel".
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(Shri Tarig Anwar, Shri K. C. Venugopal and some other hon. Members
then left the House.)

HON. SPEAKER: I shall now put the Supplementary Demands for Grants - Third Batch (General) for 2016-17 to the vote of the House.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account shown in the third
column of the Order Paper, be granted to the President, out of the Consolidated Fund of India, to defray the charges that will come in
course of payment during the year ending the 315t day of March, 2017, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 25, 27 to 30, 32, 36 to 39, 41 to 44, 46, 48, 50 to 54, 56, 58 to 61, 67, 68, 74, 75, 77, 78 and
80 to 98".

The motion was adopted.



